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1.00 p.m.
ft STuTafey: 3r) 3y I &1 e STt B

G SIRSAT IS A F3AT S, A9 AT =1 70 SR FRIS SUY BT 0T AIBT BT T
Yo7 B off, IHH TS N < H P U U €, T8l U= fBAHI BT Y1 K TEl G § Al 8l 9
it ot SE9 AR €1 SHST U IR0 I gY H I8 T A 6 IREs, S 6 et et
IR S} TeT |1+ <11 B, a8 & RTell STER iR HorTel U1 H, ST foh Grain Bank &, 31eT Y
70 BIR fHAMT BT Tl B 2 BRIS 32 TG BUY § B fHet Tt & HROT ATG T8l 81 I &
3R IHHT WIHATSTT APL 3R BPL & TRIg fHami &I Y7aT s <8 2l G fRuf &1 qwa gu d
A H3 ST Q IE TR BT AR {5 98 fHami &l 391 A9 3 & oy HH-J-5H S0
T8 HOI AIH B DI HUT HT

S0 TARE 9 MU FUssT a7 &R feard v & fofg B1w! $B Torc ST e (61 g, offd
ST aRFRART # Her yeer & o oo 9ga &9 qoic &1 WA $94 91 8 9 Ye¥ H $a
SR T AT 3FAT 51 Ufrerd fUest avf & AR (a1 &_d &1 Heg U<el e 39 a1 & BT -
BRI B i Afge qu1 dke #fge Brgid uaT FRa) 21 7 yew 3 W Afed 5 forg e 4 o
25 BIIR BIH-BIARI B 7T GRE A & oY 28 TR BHE-BTAT BT ol 232 RIS HUY Afcrad
BEYRT I&F $I I 21 39 A8 § Fx WHR @l R F AF 10 IS TIY T WS B 2
...(STIT). .

MR. DEPUTY CHAIRMAN: Hon. Members, there is no lunch hour today.

it STTYSAT I3h: SANfp A1H 8 TRIRIG & AT 232 BRIS UV Bl BT TG PIAT I
NIKEESI I ERICIERIEIER B R CE R RIS R

37 fUes T & BT-BERI I BN UG & 4 59 a4 & s 3R gfera v & g=ai
o1 Fanfir e 81 |, gafery § A e = < & fraee e =g f5 omm ot frea af
HTH 10 PRIS BYY Ve B &, I8 39 99 BH I B4 50 HIerd S| 31 Hed gY H 791 a1 FHred
EaGIR!

#hrit AR fheas (oiae) « dieavd R IR Ared, § ava! 9gd 99gR § b
3TTI H[31 2010-11 P FOIC UR 3fI AT BT FBOIR PR B AT (21| H 4l 57 goie S w9l &
forg @<t g% g 3R # Fwsrl § & 6= ot <21 71 qote, i wrg+4 ey 1ge 5 g o gl
AT91 # 81 fb I8 R §HRT document T8l 8 5 79T g9+ 421 R fean, afesd a8 e gan
document & TTP SIRY WRSBR, ST TE Iolc U PR X! 8, SAB! H1Id b ©, SADT T bl

SRIGT STADAT & 3R IHT visionary A 3T &1 21 Wb &, 16 § I T A<l § P I8 U dga
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Bl visionary 3R 950 IIAIRIT ToIC © 3R I8 R o P TR Pl AHA GBI =1 T 81 H
379 M b ATeH MR, ST gg g1 & T ST -HM economist &, HTg-14 MAFRER, Sl fb aga
& IIPR R T8 & AT &, I QI Bl 96 JIRDAIG <1 18 gl 5GP W & §
AT QT e S BT o GaRBaTE <A1 A8 § Sl b A B RRY &, R 380 S
TET W I AT 37T 32 & MR 79 Ig oI 99 B IR a7l 2

AR, H U a1 NI I8 ST aredl § 6 g1 e o< allot fpam T & i & S«
fewma < ot a1a P8 9|

it STUTTfa: MU UTt I U 15 fiee fo T Bl

it AR fheas: § I8 ot o= <& 2t 6 et 9% 921 a1e &, o1 ah <91 37TeTTe g
o1, I g7h BHRT TSI 50 TR BRI YT BT AT 3R IS a8 § qBATel H Te1 ST @real, 37
TH-Uh T &b BRI BRIS S goIc 9 38 &1 ISP [919 H, ST ToI¢ TR Y% 4 A, J TIR-GI
BYR PRIs A SIT&T, 519 Five Year Plan a1 A1 I9S (91@ § I~ 81l I81 3R dfd 89R a9
thed el U, S 39 R | SR Wi goie AT A7l §9R 9+ el S G- i 3,
ITH I I <@ 7 37 P T8 89 quantity TR SIR 9 9, 1 ATSITET & 918 7 A g off ok
7 2 fISTelt, 9T, Tpdt, Bt iR BT 91 S b quantity BT TR SR T 7497 o 6 Y
B SITE] W SATE] AN Bl AEAk UgaTg| 3 S1-9R AIal 3 A9 S goic < 8 &, 3T I8
argwa fama BT & I 31 quality B TR W IR 1 F Tl § 5 3 Ue 959 S IYEeR g9
F goie & e 39 991 &) 8 oare) o oRw e T 31 5T # U9 o oW &1 81 9TEt geIRi
ST, faRTERY, g9 SR HoTed 811§ W 8 US &I TTa] SRk T ITe Y& §U I8 goic e
5T T 21 g2 a9 991 R 39 919 @1 B % 319 quality BT TG SR AT TR B1 Education T<et
quality BT BIFT ATRTI SH AN B1 Wed 61 R ff e & 1 81 39 3rarar, IS B Sl 3
Wsﬂ?maﬁg,Wwﬁmﬁﬁmwglﬁﬁﬁﬁmﬁsocialsector%W
BRI ST &1 1 US TSIRAT 8, I8 Pbadl AIR1 81 el & dieth Gob A1RaT W1 & & "7 e+l & Ay
BART BT, H G g b SUP background # & IoTC a1 1T &1 H eI g S 39 aoie &1
I Al TRIET BT S, 98 B4 21 H I8 T8I T Al (b S99 B 91 IR AT SoRd ©, 9
TRY BT IS AT B 9 B PR Tofd, b § eI § b Brg-1 (Rex AI8d o 370+ goic Wiy
S A weEl €, 9 9ga & girard) 9 €1 38 99 frsen gore Iu1 fFar o, I 9w Sff 99 & 8k
m%wﬁ,ﬂgﬁﬂﬂéﬁumertaimy Qﬁaﬁqmwﬁwﬂ%ma@w%}aﬁm%
I TAH TSI BT <= U BHAR T8I 7, TR IEGHISI 7 39 JRepel g1 Bl et fam g
R H S recession 31T, IAHT NI SRR AT & SN Hobl § TS, IAP JdIael AR Job o
IADT AR g B TSI 3R 3@ T TSI o8 § I8 Ferehl g % s9R) sahia) vilideer 3%
FHIH! B 3R 39 THhodR %S SHITH! & STRY A 31U+ Tid] & oAl & fo1y, TR dahi b forg
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QR AR 9 ATt daex | Sl W1 Gells - HSTHT T sFaiade TR Wi ik 330 avE 31 3R
Al 957 T W1 , ST BRI recession BT I 3R AT F TAN ol H TSI, TAN Job A
qgd B9 TSIl

Global warming T climate change@?ﬁﬁfﬁﬁmwmﬁg, Wé’@ﬁg‘qﬁw—ﬁ
£ for g forg a8 st 2 f g 01

(ST (. N9 HRI) Fori= go)

3T TiheeR TR STET SR <, Hifh T SATE] IRATIHC THihedR Jdey SRe HRdl Bl
IR & § 5 o § T 58 W 60 TRAC dF SFAGHE THidear A fer g1 safag &4
TideaR 3 TRE AT A &1 &M <A1 a1fey) 991 GRh § fF a9ic &1 & 9gd go1 &=
Tfidear & forg Wt @ mar gl

A A ST A S AR o afSwmRT faa| uge et O SR BEl fF 9% I & T
GDP &, # wHeill § % 98 So-1 STaT 991 Toiol el 8iM il A-g W3l Sff U aga
FeNfEad omeHl € 3R TSB! YRT Y o1l <Ifhs, ST ERT Felol S8 47T - The second
challenge is to harness economic growth to consolidate the recent gains in making development
more inclusive. I T& IS 3T 3211 Fal AR TP oY 811 T STATHE & THRGFAR W
SaTeT SR fean, # aaerh g 5 g 9ga oo A9 81 R Tl S 381 @E 7, 39 a1 aad
SIET ST W SR 39 &1 91 81 §7819 B8l f% - The third challenge relates to the weaknesses in

government systems, infrastructure and institutions at different levels of governance. Indeed, in the
coming years, if there is one factor that can hold us back in realising our potential as a modern
nation, it is the bottleneck of our public delivery mechanisms. # e ?;{ & 37@%{ S g 91 Bl
2, JE Iga B 2 IR TH W EH SR 1 21

ITFHIRT Sff, AeX < F foly WHIwF 99771 8, S T B Sl 81 <Afh, 397 qad 997
R TI?FT'QW BT BIT & RiifP implementing authority %, i implement PRt 81 3 e of
TR TG, 3R T H ITHT implementation Ta! &1 &, T d 1T R 21 Tt Faedt| gfram
g & FE SR 3 a1 Wi, SN -3 Wid, [YfoR W iR ey & e qere e
SRATTHT RS Wb B, Tl § Ferh § o6 57 oy U 7o1qd S9pReaer s 7, foria! &t
21 31 B1g N W TG, 2o, THiFeer a1 Ta.3MR.Sl., BIs Al WM F1Y, S forg Aorga
SRS TR 3R Aogd fetiar Rieew aga Sl 2, foraa! § dwswl g & ot ) g &1 213my
Uo7 G ©, THH PR el € fF R’ & SIRT fhae1 pRwM ® - 25 IR 8 9 S Ui |,
Th] ART HRET | AT ST &1 F 3199 A1 [Tt 5371, A1 W) Saaqde 31 S & Hal
=g % 20 TR I FARIT TS BT SRINGE U1 AT 71 7@ 81 I8 W VP T 378! i B UE A Pl
1T o1 fob i § dRaast 781 Bt g a1 Riced 2 ¥rofig el &) 291 2, =i garar {6 demad
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B, AP dISIS] Bl 89 SANGS U1 9o 3R I8 SN U1 4aTId & STRY @ 811 81 § Fwsiil
g o JaRIa & @i | SATET Pl Te1 ST [ I AU 7 BT HIT MY 20 gu1 A 1 47 1
?ET%, WW%WWWW strong monitoring system EI%WT‘[%, Sﬂﬁ?%ﬁ?ﬂ’s’
U1 TMie} & ferq ST X861 81 379 BIC-BIC T §, 981 AaTa] & feard A U1 faan S € ok 4% =@
3/ TP qI & TG H TSP 8l TS BRI, I A1 W BISI-AC Sexa off, 9 g 8 1 g H
wﬁ’r‘«gﬁsw Mahatma Gandhi National Rural Employment Guarantee Scheme %BGIﬁ'Qq?ITZI?ﬁ
1 I 47 1 S /@7 2, 98 WAl & @rll & forg, f1T S9Ri @1 |1 ath @l 1t T8 e o, vh
e 2

IHTEEr ST, § qHT HATHI] b aR H Tep B 1R H d1 BRAT Aredl! gl A TR H AT qa
WE[UT faferY 2, - Women & Child Development, i %t T8 A T g 8, dfeai a8 &
T B 2l 3‘\‘4’%1’(’ # el E{ & Ministry of Women & Child Development Eal EX) forme & T
ST AIRT o STHT FT A B, i &1 I8 FHSHT AR {6 Ministry of Women & Child
Development,Wﬁﬁwﬁ%mmmmm%m%ﬂm%wwmh
rate 31X birth rate Fl—cb_\ﬁﬁl—'f?"cﬁ K T, 39 It Wﬂ%ﬁ%ﬁﬂ'l 2T| 37TST WX &I ¥ life expectancy 27
to 30 percent HEISEIES 3?1’*?[ facilities &1 & T life expectancy d¢ Tl’sL 2 3R I8 P9 5 AT B
TS 1§ 3TATAT child mortality rate § W} & &I 31TS B, M IR &1 a1 5 ot o) 78
31T$, STab ICDS &b SIRY I8 BT §aAT & 3iR 81 X818, wlfdh R WY United Nations P ST latest
report %\r, 9P *AE A malnutrition @1 aoTg A 5,000 T ST TR § 3R SIH 98 TR majority
tribals BT &, SAW HH 88 T Scheduled Castes B g1 3R T= 39 TRE H AN, Tl 7 Arorralt
BT R ATH? TAR family welfare programmes gl ¥ B related g1 919 6 TAR living children Eal
JEd, STH! ISTTY | B ST 3 ATl B SH BT B T, S5 WH-U MR g0 TerdT ST
TG F B PI 3R WREBR BI ARG I g Te1 Herd, A F G g 1P 89 i1 BIST By e
T motivation T 8, I8 I BF T o) 8 Al Bl

IUFHTEGET ST, 31T Women & Child Development & foTT 3ITaeT S 991C &, I8 6,705 BRIS
39T g1 g1 YRt 1 a1 © {5 I8 981 ©1 § I8 Hea1 ared! g (b 9P Sl 377 IR rd © -
malnutrition T EAS B BT UM g, mid-day meal 2, pregnant women and lactating women El
TERE P 91T 8, U 94 & 299 A 37 IR WU & fo1y 75,000 RIS BUT A1RY, <AfhT 9 Had
6,705 BRI $UY BT goIc A 731 S 71 f&a7 B1 H I constraints TSN § [$ 8VF T &
forg g gote T8l fean o wed, Afee § R S de @l f% g S women & Child
development EAECIS) %\r, T Bl ﬁHTE{QT T 81 3?:!%5 1%!(’ ST %’ & &n pregnant women LA
QTS BN | H eIl § o 3 ddg H g9 81 Sl qR1931 ©, 9 g% el | 781 €, S child
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marriageQ?HaTrl—s'%\', ignorance ﬁwmﬁ,mwﬁmé,wﬁwm%mﬁww
B ] B, T8 Ga UD gedl ©, clich [ W1 T8 A 97 SIRi1 81 9 A8 <2 P AR I ARY Ao
I g 2 5 s ey 9159 31 39 951l @ 1% 9w 72 § &R § 9 e e i
T A Bl TG TS A < 3R TR RATET | SIS 7SS v |

I8 ST AN arSl B, SHH M9 a1 {21 &, 98l A1 U district H 2T, 319 AR districts 3
U facilities BY TS &, W I S-S Hidd at, IFF o1 75 ffera o723 fre-s Ma mrwe &
IR pregnant women KN lactating women g, 715 IRAC & B9 21 A B | malnutrition
A BRI g2l 31 3iR< o1 7]l &1 H et g fob 599 < @1 a1d I8 81T f involvement of the
local peoplemﬁmﬁ,ﬂ'ﬁa’s’maﬁﬁﬁwmmﬁaﬁ?ﬁﬂ%ﬂﬁﬁﬁ
T I 91 HEN T B, T8 I8 ® 5 N a1, fre-= Wit o1 i o1 2, SRt | qotfedd St
AN AT 8, 98 Ueivy 4§ frear 81 9Kivd $1 1 8 §, 98 J9P! AW ) el H
eIl & o TETS o ot 4l &, 7% 1 e W o g &, e i b wir B e S
IR &, RSP A & AR Tea qA1 3R W1 =Sl JaT R o €, AfbT HEME Bl [y a1 AR
middle class 3R lower middle class %Fﬁ"ﬁﬂﬁ?ﬁ%, aﬁﬁmﬁdﬁ@wwﬁﬂk HEEEERI)
g I GISI0 & 9 A Bl GERAT 984 S]] 8

wBIgd, 39 H tiidear sl & aR & ge Argn | 19 ugel W FET {6 AR 9 i yam
2T, T I8 ST & o &9 P & FIR WX <1 P S HIR 98 SR &1 571 &7 2, Afeb ofret
SCR] global warming 3R climate change T HATHAT WEW%, ar s 39 P B g de
WWWW&WQ@W,WWW%%SU%Q infrastructure ﬁ, irrigationiﬁTéﬂTﬂW
B 3R G 931 1 Rd &7 St &1, f6 &6 oI & 919 =712y, {5 @RE 3§ B9 S8 91Y 3iR
fraT waet fam o Fava B, A% 319 uncertain A1 81 TR 7, Bt a7 311 I 8, o oft e
TS ST 81 SHH 984 ST 1 © [ 89 5 ARE W 379 R Pl 31 14| g1 I8 Hadl §Y g9
AHAN B W8T § 5 RA™ # w8l B8 ol 781 7, Iaficst 3R dicei § 9ga-f Red gxft 8,
AP I R B {61 a 71 ug=man S 81 R &1 399t o A1 981 8 & fpari &1 g
TS AT &1, ¢ A9 F 9 AW 96 Th| ISP oy 5 @ saa™ el 8l b T € link
between the farmers and the research centres 3R I8 3BT KVC B STAUTEIE \_rﬂ, KVCs % ST 8Tl
2, 97 3T Y I § 3R S &, AR W1l 9 90 URHE KVCs fegel defunct 811, 9 981 ®I6 7, 7
TBi scientist 2, A1 § P 731 I Ig SRR BT AR & I KVCs TR TN 9IR &, P KVCs
fraTT &R R people & 1 T fores 21 S0 377 77 &1 81 AHT 21 37T BRI €7 oall 69
BT T, AT ISP ) I BT & SUBT wastage HH g | H w7 AR Aol R SR a3
EARUESRG % IR W AR I infrastructure, delivery system IR e 9T Wex & 9 ggd NEEES)
g B @Ryl F8t w R 93Terd €, § W T2 o arsd! g, 9fd 993 B4 8, e ds-bs
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‘f[?ﬂ?m, S Woman and Child Development T %\, ITH Health Ministry, HRD Ministry 3R Rural
Development Ministry 3T &, T ENl T BT co-ordination 8?2 ENl T BT co-ordination 75 R IR
IR &N W HoTgd BIFT dll%%, P implementation Wiﬁﬁﬁ, \_rﬁ:lﬁﬁrtl'lﬁ'li\'l T ToR A
education T qIA HTE’RF{UT sl Eﬁ-m 3R QTETI@ Qﬂﬁ?‘%ﬂ %\', ISNED ﬁﬂ’ qualitative change
3T ?/IT%'QI & trained teacher &1 %\'I 379 ATY trained teacher XY ?%’ %, residential school dT ?{FIGIT’T
PR T B, I T {1 IATIPT SIART fHAT 6 T a8 s IR & b 89 U QT 77 UaT Y, ST
3T T PR TG F PRAR Bl 30 A G G| SHDT R ToR IHPB HUR 2

HeId, ¥ UP SR a1d & fog foxy #30 Sit &1 aRedTe <1 91e< §, 98 I8 © {6 S ¢
Finance Institutional Fund T a1 81 & |ei! § {6 98 Vs 9gd STaa<d diel ol fora=m # g1
%\, Wa@%% Finance Institutional Fund ﬁm@wﬁaﬁéwga%ﬁm, Wﬁm?ﬁ%\', S
9% 1 8, WTgde 9o A1 €, 31T IO § W1 € ... (9 B g).... H J1-T e iR o 1 g
IS oY omas S e wrad e 2, § 9 st 9 wacht € 5 3 sue sreme ) ga
HHAS B I AN e b 1 HRAFTSST Tgam1, 9 | &9 50 | 60 IS A 811, ForTas e dfdhr
HRaferdisT 781 €, S 9% I8 UEAM 31 91 B iR A8Ied, e il ST g1 BN 3R <1 BT
Y8 WHI Y 37D AT T H I T &, TRAVN 3MR GG # 9} 71 2T € 3R P3N &S
Wﬁ@%l sﬂﬁvﬁ beneficiaries %, B‘vﬁ?fingerprints mwﬁ%&ﬁ'\’é’cﬁa?ﬁgq%ﬁﬁ%, ST
THIRI o &, STP SIRY T T ST 81 ARBR BT $9H BIg I &1 9 W &1 & 3R beneficiary
BT fingerprint TR SHHT YT STHT BT I &1 3BT T BrIeT o1 I8 & b Iord &) fed 99 38T 7,
3fIR<T 3R &1 BUY Y STHI HR S 8, AT 39 IRAV S I8 T g Farer H 954 1< 9 W&l 81 H
A RSt A, @R AR A Food and Civil Supplies I &1 argl b 3R 41.S1.99. &1 Saei™
Y 3 TRE W B, AT TS a1 By F o frerf, Sae e i1 2, 98 99 9% 989 9 2
TR . 1.7, BT o B, a1 Rt R e firer ®, a8 ff S9a! yar ® 6 uig fear
I foran 2, uiw et So 781 foram 2, o v & IR off S99 %A R HElGd, aifes e
FT BI Gt gor 4 oft 3R H 984 disciplined §, S # §5 S, Afd # s #50 Sit &
ARG ST ATE §...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The Finance Minister has to reply at 4.00 p.m.

sicht weRm fPeas: § ve 91d ok @ @t § 5 S e e wem emg
unorganised sector b ﬁﬂ’ (<IN %, a g gl ﬂ’\fﬁb"[%ﬁﬁ unorganised sector P TRB A9 &7 fear
213 el g 6 59 W B SITeT ¥ SIS UfeedRic] SR =18y, 1M AT D! AR 31 Ah
3R § |3l § % unorganised sector & foTT I 98 31e6T HaH B $HS STEATAT ST 60,000 villages
T W B pulses & forg a1 37 off aga ot areelt Ao € f e amean © 5 avas ) ara 95 <,
QAP g1 AT T 71 H oNua! Iga AP § IR § 39 goic &1 THeiF PRl gl
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S e nlim (i jin (A o e (0 K uign) (98 mluina ma fine
DL S @Y 0 Saa S 2010-11 e 3 D AS sy sSdie (o
st us P36 Y S e S S ol e ome L adse S S S
355 Sl e il L (D0 1S (i o0 (oS S U Gl e
e S e S o nd document ) Jlar G s 3 AS LS ae Gl Caan )
:‘—‘)—.-‘““:‘j—?“js)‘-‘c"—,‘)j/_ﬁw%g‘ document bl Sl Sy ey S 2
st o B el b B SO S Ll ¢ g (e i (S Gl « o1y S
Sl i S s B S e S o AR gaae o U el ey S
S S Sde 2 Hsr )yl = S Cuadlals Sy gl visionary 3 S
S L3358 s ¢ i il S G il s - W Ll S ngS ) el
S 3l S~ S (2 D a8 s ¢ i (abil (U economist e ks S
o il S sl s il L oS Jle 3 o S (5190 Of e Cndlal (o
S et AS s ile L3S e o S (A8 Lige ey e
0 = o i Sl Qi o S O e 0ol S 58S 60 Oy s
e O S m e o

sl 2 WS g nS (S gty Wils o i GG S e ) 5l
s 55 S iy (Al s s (20 NS LS LS
o 8 e 15 S e S Sl Gl 2
(2 e S U S 8 ) S 0a e o o M e Sias
D3 WSS sy 558 ol 50 A | e Cig ol elgi s V) s Gl e
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O € 5% e e S s e Sl S Gl ) O i S 558
Glua Sl 8 Five Year Plan < 03l ) —w 598 JNusx ey ‘L—"i'
s Gl Gl g3 0 o358 uly 2 e S5 3l () T 0 S
e O e G G 9 5 ey ebe 2 ke L8 Ul G O3 1)l
SN AS OS5 9 )9 2 quantity e e S (S oxe SieSes S
Gy ol gt Jlels 5 @S Sl (Sl aa b 5) ot 0SS e S 2
S 0R 0al) w02 e S LG W8 L ) Gk S quantity
m oG on ) M0 G Gl e sl Sl 90 Gl L oilaiainl g
S U S U - )30 2 b S quality ) ose ) RS B LS s 59
@l (58 oS i el S Ui 2 G IS IS o al G SOl
Wil sl e S us e oS S il (e i s laeo ik (S
Jua S G5t s i o3l S S g e upe O -us e sl p R s 2
SOl o LB 55 e eae 0 WSS iy i g e S
% > quality 42! education - W 03 & <k S quality < =
e Sl o L8 Gl g sl S Cna (SO E8l e ) - s
W ) 0t 08 o2 Gk (S OV 0w 0l g ) U B s> (S plew
SA 52 S S sl nsl S social sector = i &S lgas o o LS
Sl ale S e ki Sl WS Oxd (e mi dsS e« m ki
i 3 e background =S o ~S 32 Sean e i Gl Lagdl IJLe:u.AG_a‘Lu
09 ¢ o (S Ll o g i (S Siag Gl AS g Sigaan Oz sl o WS UL
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much. | would have given you
more time but my hands are tied because of shortage of time. Now, Shri Vijayaraghavan. Your Party

has no time. Therefore, take less than five minutes.

SHRI A. VIJAYARAGHAVAN (Kerala): Mr. Vice-Chairman, Sir, | thank you for giving me the
opportunity to participate in this discussion. Sir, my basic contradiction with the General Budget is
with regard to its general approach. Sir, unfortunately, this Budget has come at a time when our
country is facing spiraling prices of essential commodities and the inflation is accelerating. Sir, the
increase in prices of essential commodities, especially, the food articles, for the poor man, the
agricultural labourers and the rural people was nearly 25 per cent, but, unfortunately, we could not

have a proper approach in this regard.

Sir, the word ‘aam aadmi' was very much there in the Budget in different parts. But,
unfortunately, the approach was against the interests of the aam aadmi’. | do not know whether the
approach has changed. Yesterday, | read in the newspaper that in the 2010 Forbes List of World's
Billionaires, India has nearly 50 billionaires, and, the elder one of the Ambani brothers tops the Indian
list. | don't know whether the Government considers them as aam aadmi'. Why am | saying all this ?
Sir, in our country, of course, we have to give subsidy to the poorer section, but, unfortunately, the
approach is slightly changed. There has been a decline in the total subsidy as proportion to the GDP
since 2008-09. During 2008-09, the total subsidy as a proportion to GDP was 2.33 per cent, which
declined to 1.68 per cent in 2010-11 Budget. Similarly, Sir, the total subsidy as a proportion to the
Union Budget declined to 10.48 per cent in 2010-11 from 14.67 per cent in 2008-09. The major cut in
this case has been in the fertilizer subsidy etc. Here, Sir, the approach is totally negative towards the
rural masses, who are suffering because of the price rise, the failure of agriculture and other defects
in the system. Sir, expenditure on rural economy in 2008-09 was 21.6 per cent of the total Budget.
Now, Sir, there has been a declining trend since 2008-09. Here it is noticed that the share of
expenditure on rural economy as a proportion of the total Union Budget expenditure has been on a
decline, and in the Budget estimates of 2010-11, it reached to 16.18 per cent. This trend in the Union
Budget towards the expenditure on rural economy has an adverse impact on the rural masses in our

country.

With regard to the farming community, agriculture accounted for 55 per cent of the GDP during
the early 50s. Then it declined to 36 per cent. In the last Budget, it declined to 17 per cent. And, in

this Budget, it has now come down to 15.7 per cent. Sir, 60 per cent of the rural masses have to live

232



with this meager amount of 15.7 per cent of the GDP. It means the living conditions of the poor
peasants in our villages have been showing a declining trend. It is declining year after year. We have

to address this problem. It was reported that there would be a minus .2 growth in agriculture.

Sir, we all claim that this country is progressing. Unless we address the problems of the
farming community, it would be very difficult for our country to progress. The Government has to
enhance the expenditure on agriculture. Similarly, we have to think about the Public Distribution
System. Unfortunately, | think the Government is going to wind it up. The poor man is in difficulty. My
State Kerala is producing 15 per cent of the total foodgrains. So, naturally, we need special
assistance. | would request the Central Government and the Finance Minister to strengthen the PDS

and try to universalise it in the whole country.

Similarly, | have some problems relating to my State. One thing is regarding the Aligarh Muslim
University off-campus centre. In the last Budget, there was an announcement of Rs.25 crore for it.
This time our State Government took over land worth Rs.20 crore and handed it over to the Central
Government. But, unfortunately, no fund was allocated for the Aligarh Muslim University off-campus
centre in Kerala. | request the Government and the hon. Finance Minister to announce sufficient

amount for this.

Sir, two small things are there. One is related to the NRIs from Kerala. They are contributing 52
billion dollars per annum. The Government has to provide a special package and a rehabilitation

scheme for the NRils in the State.

Sir, one thing is related to the Kochi Metro. It was announced during the 100-day flagship
programmes of the Government. Unfortunately, that was not included in this Budget. | would request

the hon. Finance Minister to give proper allocation for this scheme. One more point is left.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): How many points do you have?

SHRI A. VIJAYARAGHAVAN: Sir, only one more. It is related to strengthening the efficient
scheme of the State Government of Kerala to help the poor man and middle class during the period
of price rise. The Government has spent Rs.450 crore additionally towards strengthening the Public
Distribution System. | would request the Central Government and the Finance Ministry to expand
assistance towards these schemes, to those States who are helping the poor in this difficult time of
price rise. If the State Governments are coming forward to help the poor, so that they are not

impacted by the price rise, the Central Government should also extend its cooperation.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): All right.
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SHRI A. VIJAYARAGHAVAN: Sir, a comprehensive pension scheme and legislation for

agricultural workers has to be taken note of. Thank you, Sir.

SHRI A. ELAVARASAN (Tamil Nadu): Sir, | thank you for having given me this opportunity to

speak in my mother tongue Tamil.

*Hon'ble Vice Chairman sir, On behalf of AIADMK, | express my sincere thanks for providing
me an opportunity to participate in this discussion on General Budget. This is the August House
which had passed the historic legislation of Women’s Reservation Bill. Once again. | thank you very

much for giving me the opportunity to speak in this August House.

India is a big country. Many developed, nations of the world wonder at India's growth and
development. Budget 2010-2011 has been presented now. Our nation had been subjected to so
many trials and tribulations, and had faced so many challenges in the past. But even after 62 years of
independence, we are taking steps to eradicate hunger. Prices are always increasing.
Unemployment problem is increasing. On the one hand, we face terrorism, on the other hand, we

have to face Maoism. Naxalism attacks us from another side.

Hon'ble Vice Chairman sir, Even after 62 years of independence, crores of our people lack
basic facilities such as insufficient food, clothing and shelter. They had to live in abject poverty. Their
day to day life is filled with tears and tribulations. At this juncture, Budget has been presented by our

Hon'ble Union Minister of Finance, who is an efficient administrator and an experienced politician.

| humbly request the Hon'ble Minister that the Government should not stop only with planning
and allocation of money. Steps need to be taken to check whether the allocated fund reaches the
targeted mass. The plans and its benefits had to benefit the poor people, farmers, women, children

and senior citizens etc. Hon'ble Vice Chairman sir,

The prices of essential commodities have been skyrocketing. The Union Government has cited
many reasons for this price rise. During the recent months, the price of some commodities has been
increased to more than 200-300%. Hon'ble Vice Chairman sir, can you believe this. Certainly, you

will not believe this.

Our household women are toiling everyday in their kitchens due to this price rise. They are in a
better position to explain the effects of this price rise. Due to this price rise even basic food items like
salt, tamarind, chilly, dal, sugar, edible oil, wheat, rice, ladies finger and brinjal have become a
distant dream to the working class, the farm labourers, and for people living below poverty line.
Therefore, Sir, | request the Government to reduce the prices of essential commodities in order to

protect the common man.

* English transliteration of the original speech in Tamil
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Next, | would like to mention about the plight of agriculturists. Majority of the population
depends on agriculture. We can eat only because of the labour of farmers. | am one among the
crores of farmers of our nation. They had to face so many problems ranging from seed, water,
insecticides, fertilizers and finance. If they produce something overcoming these obstacles, they are
affected by various factors such flood, drought, plunder, ground water depletion etc. If they sustain
all these obstacles and cultivate, they could not get proper remuneration price for their agricultural

produce. There is no proper storage facility for their yield.

They could not get proper loan facility. In order to get loans from nationalized banks, they had
to cross so many official procedures. Otherwise the nationalized banks will not sanction loan to them.
More than 45% of farmers get loan from private money lenders. They were not able to repay the loan
on time due to various obstacles they face during cultivation. Unable to repay their loan, many
farmers had to sell their land. Due to the tortures of private money lenders, crores of farmers had

been forced to sell their land. After selling their land, they commit suicide.
Hon'ble Vice Chairman Sir.

The Union government has announced the agricultural loan waiver scheme. Though it is a
welcoming scheme, it has not yielded proper result. In the year 2009, 16,196 farmers have committed
suicide. What is the reasons for such suicides? Government have to take steps to identify the factors
leading to the suicide of farmers. One of the prime reasons for farmers' suicide is private money

lending business.
Hon'ble Vice Chairman Sir.

In Tamil Nadu, during the regime of our esteemed leader Dr. Puratchithalaivi Amma Ms.
Jayalalitha, steps were taken to abolish private money lending. As a result, farmers of Tamil Nadu are
protected from private money lenders. Private money lending had been totally abolished in Tamil
Nadu. This step can be considered by the Union Government also. The Union government may enact

a legislation to abolish private money lending.

Next, | would like to point out the problem of providing water facility for agricultural purposes. If
ground water level is depleted, agriculture can not flourish. Therefore, proper planning has to be

done by the Government to increase the ground water level.

Sir, next | want to speak about the education sector. In this budget, only Rs.31,036 crore has
been allocated for the education sector. It is really doubtful whether this amount is enough for our
nation which has an enormous population. The outlay is certainly not enough for our nation. More

than 380 million people did not get education in our nation. More than 30% of the students drop their
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education at 8th standard level. Only 10% of the students go for higher education. More than 120
million students could not get higher education due to poverty. Only 3.6% of the National Income is
allotted for education. This allocation has to be increased to 6%. Sir, this is not my
recommendation, this is not your recommendation. This has already been recommended by the

Kothari Committee 40 years ago. Sir, one more minute. | will conclude the speech.

If our nation has to become a developed nation, if our nation has to become a super power,
terrorism and extremism had to be controlled. Internal security had to be strengthened. Prices of
essential commodities had to be reduced. The problem of unemployment and hunger had to be
abolished. More financial allocation is needed for education sector. A special long-term plan and also
a short-term plan have to be formulated for the welfare of labourers. Thank you very much, sir.

Vanakkam.

SHRI N.K. SINGH (Bihar): Mr. Vice-Chairman, Sir, at this stage of the debate when so much
has been said and so much has been written about it, there can be little scope for new suggestions,
much less, make any innovative observations. But since economic management is an ongoing
process which transcends mere budget-making, it is in this spirit that | will venture to make a few
observations. First and foremost, Sir, the Finance Minister usually get credit for what they have done.
They rarely get credit for what they have abstained to do. For instance, he has abstained from rolling
back the fiscal stimulus in one go, in jacking up the excise duty to 4 per cent, in a faster compression
of expenditure, in compressing devolution to States which would have enabled better improvement
and quicker improvement of the Central finances, or not tightening liquidity pressures unduly
throttling new investments, but able to mitigate inflation, these, and others like aggressive revenue
raising measures. Sir, these are options which the Finance Minister had also had. But he did not
choose not to exercise his options. These indeed are equally creditable, as in addition to what he has
done. What he has done, of course, is a very credible tight rope walking in combining the virtues of
growth with fiscal consolidation along with giving some signals on agriculture, a green chapter in the

Budget on fertilizer rationalization, opening up of banks, to mention only a few.

Having said all this, it is often said that For Finance Minister's candour is a form of financial
speculation, as indeed eschewing audacity, is a form of preventing misadventure first, Sir, on
candour. On candour, Sir, let me say that the Finance Minister | am sure is clever enough to
recognize that some of the assumptions contained in part B of the medium-term fiscal policy

statement look problematic. For instance, the basic macro economic assumptions which are used
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for 12.5 per cent nominal rate of growth of GDP is predicated on a continuation of inflation at just 4
per cent which looks somewhat optimistic. In case inflation turns out to be higher, nominal GDP
growth will have to be higher, interest rates will begin to look northward, which apart from stifling
investments, could also begin to increase the debt payment liability of the Government. It is equally
audacious, for instance, to presume that the inflation throughout the adjustment period would
continue to be just 4 per cent or so. Also, Sir, | think that some of the good results of the fiscal
consolidation programme, which we have before us, are, partly, on account of one of the factors,
like the fact that all areas of Sixth Pay Commission have been paid, that debt waiver will not be a
recurring phenomenon. And these have been listed, Sir, in the Medium Term Fiscal Policy Statement.
But notwithstanding the fact that the arbitrage will continue, nonetheless, given the present stance
on the disinvestment policy, it is. somewhat, problematic if there would be appetite for a continued
Rs.40,000 crore disinvestment programme every year. A huge borrowing programme of Central
Government, also, Sir, is, somewhat, problematic, considering that there will not be that kind of
liquidity expansion, that open market purchases of Government bonds will be limited and, no doubt,
it will not have the benefit of synchronized operation with unwinding of the Market Stabilization
Scheme (MSS). Therefore, Sir, the assumption that the Rs.3,45,000 crore market borrowing will
have no crowding out effect on the private sector is a matter on which the Finance Minister may like

to give some further thought.

Also, Sir, | am sure, he will, perhaps, realize that in this programme of fiscal consolidation, an
excessive reliance has been placed on expenditure compression instead of additional revenue
measures. The revenue to GDP which has reached 12.3 per cent, in 2007, will, in the entire period of
fiscal consolidation, not creep up beyond or close to 10.9-11 per cent whereas, in the overall matrix
of the fiscal consolidation path, a better management and a balance between expenditure
compression and revenue realization measures is a matter on which he may wish to give an ongoing

thought.

Going on, and apart from making these macro comments, | have five suggestions to make for
his consideration, and | make these considerations not in suggesting audacity much less
adventurism. First, let me refer to Chapter Il of the Economic Survey, entitled “Macro Fundamentals
of the Economy"', which has the "invisible hand" of the very distinguished Chief Economic Advisor,
who has, recently, adorned the Ministry of Finance. A number of very important suggestions have

been made in that Chapter, for instance, on rationalization of subsidies, on having a coupon system
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of payment of subsidies, the manner in which they are conducting the open market operations for
foodgrains, management of the food distribution system and the minimum support price for
agriculture. And a number of such suggestions on subsidy realization are also made. That Chapter is
realistic enough to also realize that on the energy security, this increase in the price of petroleum and
diesel is inescapable, but, that is the more daunting agenda on managing Rs.40,000 crores, under
recovery by all companies; since there are limits to which what he can do by way of cash transfers,
and there are also limits to what upstream can crosssubsidise the downstream, sooner or later, the
Government would have to bite the bullet. And that Chapter makes this recommendation on Kirit

Parekh Report. | am sure, this is in the Finance Minister's purview.

It goes on making other important suggestions on the management of anti-poverty scheme,
on administrative reforms and changes, which can minimize the delays in project approvals and
project processes, and also the bureaucratic delays. There is a very nice box there, which makes a
cross international comparison. That is something which, | think, the Finance Minister may like to give

further attention to.

There is one more important suggestion, Sir, before | move on to my second point, which the
Economic Survey makes in that Chapter. For the first time, it has been audacious enough to say-on
page 31, at 2.28 "Labour Regulations and Wages", of the Economic Survey goes on to say, and |

quote:

"It is arguable that our labour laws, such as the Industrial Dispute Act of 1947, if appropriately
reformed, can lead to a greater demand for labour, and through that, improve economic well-

being of workers."

Sir, we need to move in that direction. And the Finance Minister should have, at least, given
the States, for moving in that direction, a flexibility enough in line with the thinking contained in that

particular segment of the Economic Survey.

There are many other suggestions which that Chapter makes on foodgrain distribution and
administration of minimum support price, which | have mentioned too. My second point, Sir, is that in
my last Budget intervention, the Finance Minister would, | am sure, recall, | had made a suggestion
that the classification of Government accounts need a fundamental rethink. It needs a rethink
because many items are wrongly being classified as revenue deficits and are wrongly being classified
giving the impression that they are not capital creating. But, now the Government has come to realize
this and, again, | would like to quote from paragraphs 38 and 39 of the Mid-Term Policy Statement

where it goes on to say, and | quote:

"These revenue expenditures can't be treated as unproductive in nature. On the contrary,

they contribute to the growth of the economy because presently most of the capital-related
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expenditure is not directly funded in the capital account of the Central Government. There are

autonomous bodies who are executing and funding these projects."

Sir, there is, therefore, a case for re-looking at the Government of India's classification of
accounts in a more pragmatic way and more emphasis can be laid on the end outcomes than
expenditures. Would the Finance Minister, therefore, in the light of the conclusions he has himself

come to, consider constituting an Empowered group for reclassification of Government accounts ?

My third point, Sir, is that the centre piece in the Budget strategy is the emphasis on
agriculture, agricultural productivity and making sure that food security is ensured. But | plead with
him that the provision of just Rs.400 crores for the entire eastern India is rather miniscule, considering
the huge amount of money which would require for seed replication programme and other kinds of
inputs, for reaching formal agricultural credit to the rural economy and, of course, not to speak of the

costs on account of weather and crop insurance.

Fourthly, while complimenting the Finance Minister, for the first time, for having a Green
Chapter in his Budget, let me say that it is worthwhile in future Budgets if this Green Chapter can
have a more coherent relationship and linkages with the Prime Minister's special initiatives and with

the activities, allocations and outcomes.

Fifthly, let me compliment the Finance Minister that, for the first time, he has taken initiatives
on public expenditure management. | draw his attention to paragraph 32 of the Fiscal Responsibility
and Budget Management Statement dealing with these initiatives. The Ministers are, for the first time,
being made directly accountable that in each financial year they will, with the approval of the Minister,
have a result-framework document and then assigns key performance indicators or key result areas.
These moves are salutary and we hope that they will be implemented and we will be kept informed of

the outcome or the progress.

While making suggestions on the evaluation programmes, let me make two other suggestions.
First, the practice, which existed, of a biennial report to this House on outcome-outlay performance,
needs to be revived and put back. Second, in the evaluation programme assigned under the
Planning Commission, we need to make sure that the project initiators and project deciders do not
become project judges also. We, therefore, need to have an independence of that evaluation
process and putting it in the Planning Commission must really make special efforts to try and mitigate

that danger.

239



Sir, | have some suggestions on other matters. On Budget making, there is some other
occasion, when | will have other things to say. On the Direct Tax Code, let me put to the Finance
Minister, having given this largesse of a huge break of tax slabs to the middle class community, when
it comes to redoing the Direct Tax Code for the consideration of this House, | am sure, he will be
conscious of the fact that when it comes to the corporate sector, the applied rate and the realized
rate, there is a huge dichotomy. This has been mentioned in this House. The applied rate is 33.3 per
cent and the realized rate is closer to 21 per cent, and the companies with a turnover of less than
Rs.500 crores, the applied rate may be closer to the rate which is realized. Companies which have
turnover of over Rs.500 crores the realized rate is even lower than the average of 21 per cent. These

are matters, | am sure, which he would like to consider as he goes along.

The Finance Minister, Sir, | am sure, would like to keep the global parameters in view, the
changes in the global economy, the fact that the global recovery is far from certain and the fact that
there are many other unpredictabilities in the circumstances. These need to be constantly monitored.
Therefore, it would be a good and sanguine practice if the Finance Minister could consider that at the
end of each of the sessions of Parliament — we have three sessions; the Budget session, the
monsoon session and the winter session — he would share with this House a statement on the State
of the Economy, on how these important assumptions have been made in the Budget, the
behavioural characters of these things and how the economy has performed during this period. It will

enable a more meaningful interaction.

Finally, | wish the Finance Minister luck. | have great faith in the soundness of his judgement
and | encourage him that he relies on his judgement than an excessive reliance on the species of
people who like me are pursuers of, what is called, the science of dismal economics, the category
called the Economists. John Kenneth Galbraith, the famous Economist, had once said, "There
happen to be a species who will only discover tomorrow why the predictions that they made
yesterday did not come true today". Mr. Finance Minister, you have my good wishes and luck for

every success in these daunting challenges. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Mr. N.K. Singh. Let your

prediction shouldn't come true.

4 TIR® SR (FERTY) : SUHTIE IS Y, § Ga9 ol <1 #30 St &1 9urs 7 &fiR
ggTe g1 b S8 <% B1 3fR fawg &t i1 Hielar IR 2, S9! & d & gu 919 aRE &1
Toe URT T ST |Fehell AT, b AR S=iH golc U PR BT YA [HaT &1 THH BT &
AT H TSI § [ I8 aoTe g ol g8 fohan 11 8, il 3fraee 27| 3] il 8Terd 8 iR Sl
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2.00 P.M.

P &3 F Y IBTQ 1Y HH BN BT SAGHAT IoT H 8 FERID 81T ... (FHT Bl TT).....|
9 § FHTG PR ST TET §
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SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, yesterday, my colleague, Shri Raja, during
his speech spoke about our party's stand on the Budget, and he also made some suggestions. |
would like to supplement certain things with regard to the Budget. | feel this Budget is inspired by
neo-liberal policies because we see that the Finance Minister has given lot of concessions to
corporate houses. Last year, the figure was Rs.4 lakh crores. This year, it has jumped to Rs.5 lakh
crores. It shows that he has given more concessions to corporate houses at the expense of the aam
aadmi and poorer sections. The NPAs of banks have increased from Rs.55,800 crores as on March
31, 2008 to Rs.66,900 crores in 2009. The credit extended to real estate sector went up exorbitantly.
From the private sector and public sector banks, this year up to March 2009, Rs.99,500 crores were
given to them as against Rs.63000 crores last year, which means a jump of 45 per cent. Even
though, the Reserve Bank of India has been cautioning the banks in order to regulate the home loans
sector in view of the global crisis, this sector has got the lion's share. | think the Finance Minister
should look into this matter very seriously. The main problem which each and everyone has been
talking about is the price rise. Even though the Finance Minister is very optimistic that the prices
would come down even after the hike in petroleum prices, | doubt it very much. Inflation is at 19.6 per

cent and, if you look at the intensity of food inflation, in processed food, it comes to 26.4 per cent
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and in the case of non-processed food, it is 19.17. So, this hike in petroleum prices would have an
all-round effect. | would like to ask a pointed question: If elections had been round-the-corner,
would the Finance Minister or the Government have taken the risk of increasing the petroleum
prices? | do not think so. The elections are far off and Government feels that with time, people would
forget all and everything would be as they want it to be. The other point is, they could have taken
certain concrete measures to bring down the prices. The total food stocks in FCI godowns is 52.5 MT
and the norms of buffer stock Days that 26.9 MT are sufficient. If the Government could have
released 1.5 MT out of these stocks to APL card holders, prices could have stabilized to a certain

extent. Unfortunately, nothing has been done in this direction.

Sir, even though the Budget allocation for Muslim welfare has been increased from Rs. 1740
crores last year to Rs.2,600 crores this year, last year's expenditure in respect of multi-sectoral
development programmes in 90 Muslim-dominated districts shown that only five per cent of the
Budget allocation has been spent. Then, if you look at the Indira Awas Yojana, only three per cent
has been utilized. In the case of Anganwadis, it is shocking that only 0.5 per cent of the Budget has
been utilized. The same is the case with several other Ministries. | do not know why. Is proper
monitoring being done to see that the allocations are being spent properly? | have some figures
pertaining to urban development. Only 42.27 per cent of the Non-Plan allocation has been spent.
Then, take for example, the Sarva Shiksha Abhiyan. They could not spend Rs.4071 crores. In the
case of Rural Health Scheme, they could not spend Rs.2000 crores out of the budgetary allocation of
Rs.8,380 crores. Then, we are facing acute power shortage. We see here that the Power Ministry
could not spend near about Rs.9,230 crores. So, all these shortfalls are there. Even though
allocations could have been increased, there was lot of pressure, but in spite of the increased
allocations, really it is a sorry state of affairs to see the several Ministries could not spend the

allocations for the welfare or for achieving their own targets.

Sir, the Economic Survey reveals that the medium, small and micro enterprises were badly
affected due to recession and other things. But, even these medium, small and micro enterprises
could not spend a meager allocation of Rs. 1,794 crores. So, these are some of the things which the

Ministries should take a serious view of.

Sir, employment generation is the basic requirement for inclusive growth. Near about 450
million unemployed persons are there in our country. Now, the Budget has offered additional
employment to only 5 lakh persons. It means, only 7 per cent of the unemployed people are going to

get employment.
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Sir, textile industry is the... (Time-bell rings)... Sir, | have just two points. | will complete
within two minutes. Sir, textile and clothing industry is the second biggesf employment giver, next to
agriculture, which is having near about 3 crores. So, there is a need to boost textile and clothing
export. This will amount to anti-poverty programmes also and give more employment to the people.

So, these are some of my suggestions, which, | think, the Finance Ministry can take up seriously.

Finally, Sir, | urge upon the hon. Finance Minister to withdraw the hike in petroleum products,
which will give a big relief. If he is really interested to bring down the price hike, this is the one major
step which he can take very easily. Sir, with these words, | conclude my speech. Thank you very

much.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Arjun Kumar Sengupta, not present;
Shri M.V. Mysura Reddy, not present; Shri Birendra Prasad Baishya, not present. Shri Rahul Bajaj.

...(Interruptions)...

SHRI RAHUL BAJAJ (Maharashtra): Mr. Vice-Chairman, Sir thank you very much for having
given me the opportunity to speak on the Budget. Sir, | refer to a survey after the Budget, of about
15000 people, which is a reasonable number of sample, which indicated that the overall reaction to
the Budget was positive. However, to the steps proposed in the Finance Bill to promote growth,
reduce fiscal deficit and contain inflation, in that survey, the response is, "They did not deem these
very credible". Sir, in the limited time available to me, | would quickly refer to 8 points, with special
reference to the three objectives of the Budget. The three important objectives of the Budget are,
continue to promote growth, bring in fiscal discipline, that means, reduce fiscal deficit, and quite
important to contain inflation. Sir, we know these are sometimes contradictory objectives. First of the
8 points, Sir the money to be raised through disinvestment and the auction of 3G Spectrum. The
Leader of the Opposition has expressed some doubts about that that whether this amount of
Rs.70,000 crores can be raised or not. All | would request, through you, to the Finance Minister is, it
must be raised, it can be raised. The auction part of Rs.70,000 crores is not in their hands, not fully.
But disinvestment, | am not suggesting privatization, when lots can be raised, but politically it is not
acceptable Sir. But disinvestment may be more than ten per cent, certainly more, it may be in more
companies, irrespective of the conditions of stock market which is not bad, if they do it properly,
there is no reason why a total of Rs.70,000 crores cannot come through that, which will not only help
in reducing fiscal deficit but will also help to contain inflation, because it will suck in liquidity from the

market.
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Second, Sir, the revenue figures, | believe, are achievable. In fact, with the next year's growth

of 8.5 per cent, may be higher, we could even have higher growth of higher revenues.

However, what is very important is not to let the Budgeted figures of expenditure rise. Capital
expenditure, on capital account must be spent. That is required for infrastructure, physical
infrastructure and social infrastructure etc. But the other expenditures, wherever possible, should be

minimized because if the expenditure rise, fiscal deficit may not be controlled.

| now come to my third point. The partial removal of fiscal deficit by increasing duty to 2 per
cent is understandable. But, through you, | appeal to the Finance Minister that the remaining 2 per
cent should not be rolled back till before the next Budget, at the earliest. Otherwise, it could hurt the

process of recovery.

Fourthly, | would like to mention that the index of industrial production and growth rate have
been very good. In this connection, if | may refer — | hope, it is not improper — to the four companies
of which | am chairman including Bajaj Auto. This year, 2009-10, all these four companies will
produce their best results ever, the best top line, the best bottom line, and Bajaj Auto will show the
highest ever exports in spite of a difficult year 2009-10, the best ever results from all these four
companies. This is due not only to the efficiency of the management of these companies, but also to
the fact that the Government took right steps from October, 2008 onwards to ensure that our

recovery process is not adversely affected.

Fifthly, Sir, | would like to touch on the service tax. | am in favour of expanding the net of
service tax. This is the easier way, better way to raise more taxes because it contributes 60 per cent
of our GDP. Agriculture is not taxed. We cannot put all the burden on the manufacturing sector,
otherwise it will become uncompetitive. So, | agree with that. But, | do feel, because of inflationary
conditions this year, service tax on housing and health care, perhaps, could have been postponed by

ayear or so.

| now come to my sixth point. | am happy that the Finance Minister himself has come back. He
considers MAT not a very in equitable tax, Sir, because he considers zero tax companies very unfair.
Without getting into a debate, | would recall my friend, Shri N.K. Singh's reference to over Rs. 500
crore turnover companies. One of my companies' turnover is Rs.10,000 crores; we pay over 25 per

cent by way of tax. But, the point is, there are companies that are not manufacturing, whose main
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income is dividend income. You have exempted that from tax. That company receives dividend
income which is paid by the payer company from the profit after tax, which also pays dividend
distribution tax. Then this company fully pays MAT. It is not only unfair; through you, Sir, | would say
to the Finance Minister that it is also most inequitable. Dividend income companies who are

essentially receiving dividend, why should they pay MAT? | am not referring to the other companies.

Nextly, | refer to GST and DTC. These two, as the Finance Minister says, can come into effect
from 1st April next year subject to Parliamentary Committee passing it. ITC is within his control. We
are happy. But, GST is not in his control. | do hope, when all these States come on board, if these
two direct and indirect tax codes can come simultaneously from April 2011, it will be a historical
situation, Mr. Vice-Chairman. But, | would only like to point out that there are provisions, as the
Finance Minister knows in the direct tax code, which cannot be accepted whether it is MAT, taxing
dividend, etc. | would speak about those, Sir, when the new tax Bill comes to the House, if | continue
to be a Member of the House. As far as GST is concerned, the aim has to be to lighten the burden on
the taxpayer. | repeat taxpayer. But, include more people on the tax net those who are not paying tax
today, who are in fact thieves ! They will have to, because of the cascading situation, pay tax. So, the
third object will be achieved that the day you reduce the burden on the existing taxpayers, the rates,
let us say, single rate, hopefully, or at the most at dual rate, but converging on a single rate, regular

neutral rates are around 12 per cent. ...(Time-bell rings)...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude.

SHRI RAHUL BAJAJ: The regular neutral rate is on today's basis but because more people will
come in the tax net and the Government will get higher tax, the Government will get more revenues.

It will not be revenue neutral because more people will come.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes.

SHRI RAHUL BAJAJ: | would, with these words, Sir, and having referred to that survey, which
has a very positive view on the Budget, support the Finance Bill, Vote On Account and both the

Appropriation Bills. Thank you.

SHRI PRAKASH JAVADEKAR (Maharashtra): Sir, before | start | would like to know the time

allotted.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your Party has 22 minutes. You have two

speakers. You may take ten or twelve minutes.
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SHRI PRAKASH JAVADEKAR: It is okay, Sir. Sir, regarding this Budget, | will give my
comments only on the points which have not been raised in the discussion. But at the outset, let me
tell you that this Budget is notional, a routine exercise, inflationary, betrays promises, lacks sanctity
and devoid of big ideas. | will go one by one. Why | am saying that this is notional, the provisions
made for some schemes which are started afresh or the new schemes, | am referring to the
agricultural sector. Sir, in which the Government has said that the Government will follow four-
pronged strategies. And to increase production, there is one provision made of Rs.300 crores
provided to organized 60,000 pulses and oilseeds producing villages which are in the rain-fed areas -
good programme - through conservation farming which involves concurrent attention to soil health,
intervention of water harvesting, watershed management soil management to enhance the
productivity of dry land farming areas. A good programme, 60,000 villages ! What is the provision?
Rs.300 crores, which comes to Rs.50,000 per village. How will you do water harvesting with
Rs.50,0007 How will you do watershed development with Rs.50,000 in one village? It is not possible.
That is why | say that it is a notional Budget. Secondly, it is a routine exercise. | was fortunate enough
to be a part of Budget preparations for my State for four years as the Deputy Chairman of the
Planning Commission and | have seen how Departments prepare the Budgets and estimates. No
attention is paid to the actual performance of a scheme or a programme, no attention is really paid to
the real needs of the sector or even no attention is paid to the competitive schemes available on the
shelf. What is done is they take items, say, from No.1 to 1600; just add up certain amount, 10 per
cent, 5 per cent, 7 per cent, and that is Budget. That is how the Departments think in terms of just
adding few more and demanding much more and the Planning Commission prunes it up and,
ultimately, it becomes an exercise of some little addition to the whole provisions and allocations. | am
requesting the Finance Minister at least to start afresh. Let us study, as the Leader of the Opposition
pointed out, the delays which are causing cost overruns and time overruns. But there are
administrative issues involved. More than that, let us check the list of lapsed money, though
allocations made in the Budget and not utilized by the Departments, not utilized for the purpose, not
utilized with efficiency. But lapsed money is a big portion of any budgetary exercise. That is really the
worrisome feature. If we cannot budget properly and if we can't incur that much expenditure, then,
we need a review of the whole Budget making procedure and that is why my first suggestion is, let us
now start dynamic evaluations of various schemes, programmes and other Government allocations
and then, come to a conclusion what is the need of the sector. So, these dynamic evaluations of the

programmes on concurrent and on-going evaluation will help to really project and allocate the right
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amount of money. Sir, as | said, the third point is, this Budget lacks sanctity. | said this because the
Budget says that the taxes will result in net earnings or net addition to the Budget revenues to the
tune of Rs. 43,000 crores. Actually, only petroleum duties which have been enhanced will mop up
more than Rs. 50,000 crores. So, this Rs. 40,000 crores, plus and minus put together, the net
amount is Rs. 43,000 crores and did not include Rs. 3000 crores which are expected from the service

tax.

Mr. Finance Minister, when the Leader of the Opposition raised the point that Railways will lose
Rs. 6000 crores, you immediately intervened, and to the best of your knowledge you said, 'we have
calculated it and it is Rs. 800 crores only.” But, no, Sir, | have seen it. It is the quote of the Railway
Minister herself and Mamataji is on record saying that the loss to the Railways is because of the
service tax levied, which will be Rs. 6000 crores. So, you have to clarify whether it is Rs. 800 or Rs.
6000. But, there will be more. | am coming to the basic point of 'lacking in sanctity’. This is the
Budget which says that this will be an additional tax. These are the reliefs given in the Budget, but,
what has actually happened is, just 15 days before the Budget, there was a decision that the fertilizer
subsidy on urea was withdrawn to a great extent. Now, that has been said as a nutrient-based
subsidy regime. That means you have taken away Rs. 40,000 crores from the farmers. For two years,
you tom-tom for debt waiver of Rs. 70,000 crores. In one go, you have taken away Rs. 40,000 crores
from farmers in the form of withdrawing subsidy on urea. So, that is anti-farmer step. So, | said, that
this Budget lacks sanctity. | will give you another example. After the Budget, what is in store? Is it the
end of taxation this year? No, Sir. Kirit Parikh Committee recommendations will be decided by the
Petroleum Ministry. Any day, Murli Deoraji will announce that, 'yes, now we are floating the prices
and as per the international market prices, things will go up.' So, now they are saying that Budget is
not an annual exercise where people will know how much tax burden I will have throughout the year.
There will be many more decisions which will increase the burden on the common man after the
Budget, before the Budget and during the Budget. So, the whole year is a taxation period. So, what
is the sanctity left in the Budget? That is my third point. Sir, | need not dwell upon this, but, | must
mention that this is an inflationary Budget. Only, yesterday the new figures of WPI have come. It is
nine per cent. Next month it will be ten per cent. So, with ten per cent whole price index, inflation
rate of ten per cent is not a good sign. It is not a good sign and the inflation on food items is not
coming down. It is not going down beyond 17 per cent benchmark. It has come now for the last

seven to eight months. The whole inflation will eat away the growth which we are projecting.
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There is fiscal deficit. You have to read inflation, not in terms of inflation alone. But you must
also read it along with the fiscal deficit which is already stands at 6.8 per cent. Even though you have
promised that you would bring it down to 5.5 per cent, it is not that easy. It is not that country can
reassure itself into those figures. So, what ultimately happens is, fiscal deficit, with the States deficit
stands at 10 per cent, with general inflation at 10 per cent and food price index at 20 per cent, it is not
a good sign for economy and, at least, for the common man. That is why 1 am saying that it will eat

way the prospective growth. That is my fourth point.

This Budget, as | said, Sir, betrayed the promises made. The UPA-Il gave two solemn
promises. The first one is that it will reduce the price and bring down inflation within 100 days. They
have betrayed this. The second one is, they are not saying anything about black money. They have
promised, 'We will bring back black money and will start our action within 100 days.' | read this

Budget twice. There is no mention about black money.

Sir, you are calculating the proceeds of disinvestment which you have rephrased as a 'larger
public ownership.' And, you are expecting to get Rs. 30,000 or Rs. 40,000 crores from the
disinvestment. But, you are not calculating any single rupee from your efforts which you have
promised to the nation that you will bring back black money which is stashed in foreign banks. The
foreign countries are ready; you are not ready. Foreign countries are ready to co-operate. You are

not really taking that co-operation and that is why you have broken that promise also.

The third promise is this. There are many more promises which are betrayed, but | will mention
only three promises that you have betrayed. The third one is, one-rank-one-pension for armed
forces. It is the worst betrayal of its kind to our security forces. Sir, security forces was promised that
they would be given one-rank-one-pension. But, nothing has been mentioned beyond saying that
their pensions are enhanced. ...(Time bell rings)... Sir, | will take one more minute. It is a very

important point.

Sir, this Budget is devoid of any big idea. My question is: Are we ready to leverage our positive
growth prospective which we are claiming at 7 per cent or 8 per cent or 9 per cent or 10 per cent and
if we are sure of growing at 10 per cent, because the world acknowledges that you are an emerging
economy and you are growing, why cannot we leverage our growth potential to mobilize resource
globally? That is my question. Have we applied our mind in this direction? Why cannot we think of
this? Just | will mention what China is doing. China, to maintain its export domination, is engaging in

two-pronged strategy fighting protectionism among its State partners and holding down the value of
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its currency. Sir, they are manipulating their fiscal policy, their monetary policy and are changing the
global rules. Further, they are actually using the rules to their advantage. Why cannot we think?
When China can think of such innovative ideas to under value, in a way, their currency, but, still, by
that, can really gain in exports, why cannot India think? So, these are some of the ideas which you

should really utilize. | am surprised why we are not talking about the resurgent India Bonds.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude.
SHRI PRAKASH JAVADEKAR: Sir, just last few sentences.

Why cannot we think of country shares? The hon. Finance Minister is aware of this idea. Sir,
Singapore and Bulgaria have this. Sir, Bulgaria has more growth potential. When our 25 per cent
liability or 25 per cent of our Budget taken away by interest, then, we must think of a big idea like
country shares where shares are traded, where you are securitized, you lessen your interest burden

and you can leverage this tool also.

Last but not the least, there is a very good idea given by Dr. Vijay Khelkar, Chairman of the
Finance Commission. We are infusing thousands of crores into our education. But the quality of
education is decreasing day-by-day. That is a worrisome feature, Sir. So, he suggests that when we
are incurring Rs. 3,000 per student, why don't you give coupons of that amount to the parents to
choose a better school for their wards. Such big ideas need to be introduced in this Budget, only

then CAN we can say that this Budget is a real 'National Budget'.

MS. MABEL REBELLO (Jharkhand): Sir, | stand here just to flag off some issues. | am not

going to give a speech here because, | think, the time allotted to me is hardly fifteen minutes.

The speakers before me, particularly my colleagues, Shri Tapan Kumar Sen and Shri Matilal
Sarkar, have said that this Budget is anti-poor and anti-common-man. | would like to highlight as to
how this Budget is really pro-poor; pro-farmer pro-Scheduled-Castes, pro-Scheduled-Tribes, and
pro-women. | just want to argue this idea. Even Shri Brij Bhushan Tiwari was saying that this Budget
was anti-poor. It is not at all so. This is a Budget of almost rupees eleven lakh crores. We are 110
crore population. It means, almost Rs. 10,000 per individual. It is almost this; you can earmark it. This

Budget takes care of all the sections of the society, whether you name it the NREGA, the Mid-Day
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Meal Scheme, Aanganwadis, Bharat Nirman, farm credit scheme, or giving assistance to under
developed districts of India. All this shows that this Budget really wants to develop the country as a

whole, and not just catering to some sections of the society.

| thank the hon. Finance Minister for increasing the gender budget by 100 per cent. We are not
only just saying, "'Reservation, reservation", but, when we have an opportunity, we do things for the
women. Rural health, family welfare, training institutions and various other things are there. This
Budget is really catering to women. Then, under the Mahila Shashaktikaran Scheme, rupees one
hundred crores have been reserved for women farmers, which no Finance Minister has ever done.
So, all these things are going a long way to see that women are really empowered. It is not only the
political empowerment that we have done here, but we also want to empower them economically so
that women have socio-economic stature in the country. If you see the Budget and its strength - for
the last ten years, if you see, the trend has been power, subsidies and food, mid-day meal, ICDS,
health and education, whatever Budgetary allocation is there, for all these social sectors the Budget
has gone up - subsidy, when the NDA was in power, six years ago, was only Rs. 44,000 crores;
whereas, now, it is Rs. 1,08,666 crores. If you see Plan expenditure, when the NDA was in power,
the maximum amount that they had given was Rs. 1,32,000 crores to various States under the
Central projects; whereas, now, this year, we have made a provision of Rs. 3,73,092 crores. That
means the Central Government is giving more money to the States, to the people, to the rural India,
to the farmers, to the women, to the Scheduled Castes, to the Scheduled Tribes. So, this is the way,
this Budget is proving that money is not a problem. There is plenty of money and the Government of
India is willing to assist the States. But the problem is in the implementation, which is the job of the
States. The States are not implementing the schemes; that is why, a lot of States are suffering and

the people are suffering.

Now, | come to subsidies. | have already mentioned, Sir, and everybody is saying that fertilizer
subsidy has been brought down and Nutrient-Based Subsidy policy has been approved. But what
was happening when the fertilizer subsidy was very high. | am happy that fertilizer subsidy has come
down because most of the fertilizer subsidy was going to the corporate sector, that is, fertilizer

manufacturing companies. It was going to the big farmers. Also, a large amount of fertilizer is being
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smuggled out to countries like Sri Lanka, Bangladesh and Nepal. That is our fertilizer; we are
spending money on it and it is being smuggled out and the people are making money out of it.
Eventually, we should, definitely, give coupons to the farmers so that farmers really benefit;
otherwise, what is the use of talking big and helping the corporate sector. We are not here to help the
corporate sector at all. Sir, | being a social sector person, | would like to confine myself to a few
social sectors like NREGA. Of course, the Budget has been increased by Rs.1100 crores. But, then,
Sir, under NREGA, we are giving only 100 days' work to a family member; that is not sufficient. |
would say that at least in tribal areas and especially LWE districts, we must make it at least 150 days.

This is point number one.

Secondly, we still have Rs.100/- as minimum wage. For just Rs.100/-they have to do a lot of
hard work like mud digging, etc. So, you must give them adequate compensation. The minimum

wage should be increased so that people can lead a little better life.

Now | come to irrigation. What is the major problem in tribal areas? Sir, the major problem in
tribal areas like Jharkhand, Chhattisgarh and Orissa is that they do not have proper irrigation
facilities, they do not have power facilities and they do not have rural connectivity. That is why, these
naxals are trying to defend them and wooing them away from the mainstream. The national average
irrigation in the country is 40 per cent, whereas in Jharkhand it is hardly six to seven per cent. If it
does not rain for one month during the rainy season, the entire crop fails. Because of that, they
suffer. They have to remain hungry or they have to migrate. That is why, the Finance Minister has
increased the amount meant for irrigation benefits from Rs.4,500 crores to Rs.9,700 crores. | would
urge the Minister of Finance and the Minister of Water Resources that they should identify some of
the poor districts. He should see that some projects or schemes are prepared, especially, for those
districts. Those schemes should be implemented there. Give them a large chunk of money so that
they could implement a large number of water resource schemes thereby ensuring that the poor
people get benefited. Along with this, we must also give them power connectivity, not only to light
their houses, but to lift water. To lift water, we must give them three-phase connection. Only when
they are able to lift water and irrigate their fields, they will be able to earn enough to look after

themselves and their children. This is what we have to do.

Sir, for Bharat Nirman, allocation this time is Rs.48,000 crores. As for drinking water, there
was a question in the House and somebody said that in Tamil Nadu 100 per cent villages are getting

clean drinking water whereas in Jharkhand, | am ashamed to tell you, Sir, that only 7.5 per cent
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people are getting clean drinking water. For these States, a large chunk of money should be released
so that the projects and schemes for drinking water, sanitation, etc. are implemented. Otherwise,
what is happening there? Men and women, before they attain the age of 40, at least 15 per cent of
them die. Similarly, very high infant mortality rate is there. Today, there was a news item on television
that in a block, nearly 50 kilometres from Ranchi, in Khunti district, 200 children died because no

medical facilities were available. ...(Time bell rings)... Sir, how many minutes were given to me?

MR. DEPUTY CHAIRMAN: You have been given 10 minutes. Now, you have already taken 9

minutes.
MS. MABEL REBELLO: Sir, | was told that | have 15 minutes.
MR. DEPUTY CHAIRMAN: No; noj; it is there.

MS. MABEL REBELLO: Sir, similarly, | am glad that the Finance Minister has said that he is
going to open bank branches in all those places wherever there is a habitation of 2000+ people. With
that, all the corruption that is going on in NREGA will disappear. People will be able to open their
accounts and they will be to transact their finances through their banks. Sir, in this country even
today 65 per cent of the people take money from the private moneylenders who are exploiting our

people; with this, all this exploitation will stop.

Similarly, under PMGSY, the bridges were allowed only of 50 metre length. The length of these
bridges should be allowed as per the actual size of the bridges and we should not regulate it to 50
metre size. Similarly, Sir, the Finance Minister has increased the corpus of the Micro Finance

Development and Equity Fund. The corpus has been doubled from Rs. 200 crore to Rs. 400 crore.
MR. DEPUTY CHAIRMAN: Kindly conclude.

MS. MABEL REBELLO: With this, a large number of SHGs which are working for the welfare of

women will get the benefit; women will get the benefit.

Similarly, Sir, keeping the welfare of farmers in mind, he has brought down farmers' interest
rate to 5 per cent. | will urge him to bring it down to 4 per cent. Sir, for the first time in the history, he
has made a provision of Rs. 400 crore for the farmers of the Eastern sectors, i.e., West Bengal,
Bihar, Jharkhand, Chhattisgarh and Orissa to bring in Green Revolution. For the last 62 years, the
farmers of these States have got nothing and they have been suffering. Punjab and Haryana got large
packages and that is why Green Revolution came there. ...(Time-bell rings ... and if our country has

to...
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MR. DEPUTY CHAIRMAN: Please conclude. ...(Interruptions)... Please cooperate.
...(Interruptions)... We have fixed the reply. Please cooperate. ...(Interruptions)... Please

cooperate.

MS. MABEL REBELLO: Two minutes, Sir. The Mahila Kisan Sashaktikaran Pariyojana is for the
women farmers and the Finance Minister has made a special provision of Rs. 100 crore which will
help the women because a large number of women are in the farm sector and they will be getting this
money. This will help them to empower themselves economically. Similarly, Rs. 300 crore has been
allocated for 60,000 pluses villages but, Sir, Rs. 300 crore is quite inadequate for 60,000 villages. |

would urge the Finance Minister to increase this amount to, at least, Rs. 500 crore.

MR. DEPUTY CHAIRMAN: | think, you have to conclude because there are still 15 hon.

Members and we have fixed the reply at 4.30 p.m. ... (Interruptions)...
MS. MABEL REBELLO: Yes; Sir, | am concluding.

MR. DEPUTY CHAIRMAN: Please cooperate. You can take some other opportunity.

...(Interruptions)...

MS. MABEL REBELLO: Sir, | want to highlight only one issue. Coming to Mid Day Meal, Sir,
two years ago, the President of India in her speech said that Mid Day Meal will be made universal in
the country, whereas, even today the Mid Day Meal excludes a large number of tribal children in
Chhattisgarh, Jharkhand, Orissa, Madhya Pradesh, etc. Sir, | would request that Mid Day Meal
should be made truly universal. If it is a national programme, it should be given to all; and excluding
some of the institutions, which are existing for the last hundred years and looking after the children, is

not at all good; and if today tribals are....

MR. DEPUTY CHAIRMAN: Shri Ganga Charan. ...(Interruptions)... | have called the next

speaker. ... (Interruptions)... Please sit down. ... (Interruptions)...

MS. MABEL REBELLO: Sir, excluding them is not at all good. | request the Finance Minister to
include all the children especially all those who are studying in tribal areas and that too the children of

primitive tribes.
MR. DEPUTY CHAIRMAN: Please conclude.

MS. MABEL REBELLO: Primitive tribal children have been given protection by the Supreme
Court, and, therefore, this Budget, at least, should take care of these primitive tribal children and see

that they get, if not two square meals but, at least, one square meal. ...(T/me -bell r/ngs)...

MR. DEPUTY CHAIRMAN: | have called the next speaker. ...(Interruptions)... You reserve it

for some other time. You have to again participate.... (Interruptions)... No. no, please.
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<. (INnterruptions )... reasury enches on cooperate, ow can complete It/
Int i If T Bench don't t h I lete it?

...(Interruptions)...
MS. MABEL REBELLO: Sir, | am always cooperating. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You have already taken three minutes more. ...(Interruptions)...
See, the time is allocated by the Party, not by me. ...(Interruptions)... You must cooperate.

...(Interruptions)...

MS. MABEL REBELLO: Sir, | come from a difficult State. Give me just one minute. | will just

mention my State.
MR. DEPUTY CHAIRMAN: You are asking for one minute every time and taking more time.

Ms. MABEL REBELLO: Sir, Jharkhand has 24 districts and all the 24 districts have been
affected by Naxalism, but only 10 districts have been declared as LWA districts. | would request the
hon. Finance Minister to declare all the 24 districts as LWA districts and give them special attention
so that the people of Jharkhand benefit, get infrastructure development and get human resources
development. With that, we can win them away from the Naxals and they can lead a normal life. Only

when a State like Jharkhand develops well ...(/nz‘errupz‘/ons)... Otherwise, there would be problems.

MR. DEPUTY CHAIRMAN: Why do you repeat? You have already conveyed what you wanted

to say. Now, Shri Ganga Charan.

ff T TROT : SUFUTART HEIGH, A9 eI ATeT] BT HIPT [T, 5P T MMUHT 954 -9ga
EHATI HREF BT ToIC 3R B BT TR "SR ST 819, TRIT & Q" dAfd1 59 aoie § Fal 6
I URMRIT 71 81 XeT & [ S BT 81 TRIG & A1 21 IO B 4G Al Y1 a1 & 6 Hi
BT E1Y RN b A1 B Hifh 39 gore # TN & foIQ B Aror 18l 9918 T ¥ F 957 e ¥
T ST =TEa g1 H o BT dyell o1 fawell 31 g -SufSAl @1 3R &1 e B e
21 AT B 1 81 TG & A1 8, AT fTwell 37l 50 ARG FHN-SafSAT 3 I 1 I8 ARDRI
el 81 # U e & foaRad SR H e € fF ot 50 g A faeedt @1 gofi-siiafsal §
TSI Sfia St 2 &1 § S 18 g 6 9 goie 3§ 9 50 g Arll &b forg a1 graegr g1 §7
"Slumdog Millionare" e &Y 21 I8 fthed SaTeIaR el ¥ <=t g1t o5 gpfi-siiufeat &
arel AN Bt frell STk &1 STa 89 | Rt =iRTS A1 XS efrge WR 79+ M e <l &, Al qoil
ARIH g4l 3R gfeadi WG & fIg 371 812 Hhellg, THIR AT PR WS 81 SN & 3 T & (b
9 g9IC IR B €, A1 89 S AIGH dedi B TR Yl <d &, S A1 HA1 o el ol S
T P HIBAT AR S BRI &, I ITH! ARG IS <l 1 ! ARIRD WY F fIeberivn % < & 3R
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ITHT AT AT fHaT ST 1 a8 99 AR il & A9 faeelt # 8 veT 81 997 ' 9% 99 e
TE QT 82 T I 50 ARG AN & FoIT ASh-IAST &1 =T &9 &1 Y Fhd 87 TAN TgT I
PIITder T 81 RR ¥, o WA PRt & Wi 7 o= wferder o 8 81 SRR dE e e fh
PR feeel & 9rex 9 QU SY a1 32 9w &) e oy el R oft e IRaR off 8ik
freelt & Hiediaxor & 9 W) 39 e o gft-siufat Some s off| el fiech 3 wwav ae-
TS AT TR Y, 92 W& & forg o<t oY 7=iiq 1€ 21 A 2 19T " Hid &7 g1, TG & |
IT@! SRS IR JeASISR TG Q| §77 1T o7t &, Y% 5§ J977 4, A avel 781 @1 &1, aferar
SIS H/

R, S ST I 9Tl 2, 37T IADb IR § ST T&1 51 HUST a9 dTel T1d & JolTs b a1 0
FUST TE €, S It G g2af B T W HIS T8l 81 SN YW@ S SR, TR B Jorer 3 e #
ATPR TS-T$ AEA JIR BT 8, SHDT Y&+ P 1w g aR vt =i 721 81t 71 < fopr=
ST HEAT B, 6 A 91§ IHF BR | 31+ BT ST a1 BT 21 1 T, HF TR a7t 92 &,
ITp! B HI-gY TG T 81 &1 fha TR &b ARIH T2 €, S Y= b HIROT I H T 371 Al
39 3R A AR & SR A S U 519 gy A BT B, A 7S BNl 2, A AU ARDBR AN Bl
AT BN 81 U TR RG] BT I8 VR ©, ST8] BRIS] 131 & IR A7 PT A0S Wi A & 3R
& TR MR BT T8 HRT T I BN BT IR &, T Pl SMSAHIA I7 Aldhelc WA AN
...(FGHTH)...

Teh 1T 9 : Ioic TR SIfIY]

2} T AROT : IO W & A1 &1 G| A H IS WA B I P qIE I G AT 79T
511 39 <2 Y TR, q7F, RIS, Taderars, Aiarg onfs & fRr1eR o 81 ..(aagm). .

il Riga o1y (Remae wdw) « gumafy Sf .. (sragm)...
it STty fawera St ..(aagm)... @i ...(caum). .

sft T TROT: T MY AT B ..(FALT)... 379 MY GITY ..(FALT)... FT e BT AfRABR
8 ...(HaHM)... § 379 IR Y3l A BT <A § b < Bl WIS Al DI A H q= Aiel
37l AT 71 5 2, <91 # 9 TR 2, 49 8, dER) 2, RSN 8, 9 8, TeRiddrs 8,
HISTATE &, 571 4G (Y BIs Fa9 SATGT FTHER € A1 37T & ..(Fa8)... TR, I§ W1 3R @ &4
BRI gafbed F T2 fiell 8, I8 TR 3R Mg IRPR B1 T ATl & SRoT Frefl 81 gqR &=
HAT ufeer §erer  dred I@d §, § S &1 YUl 9a1edl g [b TR Pl A9 |TST ATl § IS g2 AT
T BT A, U SIS TG TE BT UG, T W UET b foIg T g T a1 qre - g
DI MR AT FB Tl Ay, 7 e, T 0, T M, T Telifaor, 7 ffhs 212y, 9 af vad &l
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A B AT AR IR AMUBT ARBR AT & S 1S ATl H TRIG Bl & 9 BI AT Wt 747 721
PRI 2, s forg ama RrererR g1 sHife et <wr 3 TavreraTe 991 2, w1eiaTe g ¥81 81 N9
3eH) foprdt 3R ot & forg 7187, afem It & v 3forIR So1 X1 81 S TaRTeraTe] o €, Heiarel
AR E, I A1 & foIY OR8] a1 3% €, 9 R &1 57 31 ST & ol BRRIR So1 38 &1 ARiars
U, FeRIeTare) Ju ! Rt &1 5 @1 IS A §, TH AT HUST I € MR 39P oy I o1t S
SIRTH # TP BT H BRI ST o &1 R4 BT 3MMhI 95 IBT B PR ST dxE TRIE} BT 3MTehIe
FedT JET, TR B FHRBI B WG &M T8 (31 71, T B 4@ 781 fFers T8, a1 <
THRIGATE 3MR AISATE BT Ifr, J7 A1 M &6 H TR & ABT ST TR ..(FIF)... FHSH
PR DI STERA 81 7, 39 W THRAT F IR B B ST 21 $9PT Ao 91 BRI & & 3maeh
Bl R TG & B H Ted 781 51 "S1b IR T B [a7g, 1 Bl S GR URTS1" 39D A9GR F, W
F, fPam & ¢ & T § A T 21 AR T 92T FART ARt W @ St # i9 g8 2
(FAUF)... I TG PT T8 S 8 ...(FEUF)... PS IR 4 Y& b R ...(FAYM)... T BT A0S
GaR W1 ¢ ...(FAUH)... G .. (FAUM)... I B IR RIS AR @ F HROT 01 7f B AT
YR WS & ...(AGEH)... ST ITM IR J<% H WA $ IAH & g Ao a1 &
..(TIET)...

st WA IR (JTSRAM) : Ui FRIS B AT TS o ..(FALH)... TN B A
..(HAUF)... T BRIS 61 AT ...(AALH)... TN © ...(FqEH)...

i g Rl : 1 4l FRIS ..(FTEM)...

it SgaHTaf : @i, ©iS . (aem)...

f} 31971 =R I WA A .(FEHH).
AT AETSIEAT : B <A BT © ...(HALM)...

sft 31 =0T : SR AraTEch T @ Skrat % TR % for e T dere Qe Ay @t
21399 I2 T 1% < <t vud, = foeft ot sinfay &1 Y9 21, < ggraen WeM, fadert o, faerar
Yo & dfr 81, ST O | $ug e € See afe Ararach B A1 © o TRig ant R
AT B & 91 T SIS TE 97 UTel B SAfoy S8 TRET & foTg wiel I erest A Irer
TS | TRUTThT, TR HETUIABT, T URAT d Rid ¥ syl § 8+ dTel ol &, SR ST
ST H S <fIRTT, TRt & TET & forw armefien et (R o) v §1 el €, el 81 R avE
TS-TS ...(FAYH)... AN BT 7 I8 &, T8 FART Frracdt 7§ IHdl B ff I TR & 7D
7 & 5 3 arfiRt & i ve b 3R e Y Reeht St wah)

TET AR AT 7 IR IS H ASfHal ot Rien & forg, S5 S & forg 25 g91R $UY
oy € 3R Tsfral o5t Rren & fory, S®! Bt WM & fore wrgfe <) 21 ...(caaem)... 319 S
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R TS 81 I8T 8, ST GAY 7 ...(AGEM)... T< 41 81 8T 2 AT SR YS9 Bl U Pl brel Wl T8l
2 T Bl ...(FAYM)... IEF G9E 981 FARI AT, IR T8 S 9 731, TS F @A &
g fFR=R @™ &R 2T T 3MMT IRSRI S R I8l arel, M-Sl # I8 aral Al )
JASIOR FATIT| I8 AT o IR T2 3 A9l DI STHIT IR I8 dTel AN Pl ST T &
fon, AferaT 8% < faam ¥ 8 TIq @1 8F WK, I8 & 981 ANEd B WK ..(FEH)...
3179 U *feY, T G, 89 3! A T& dle <311 HIIaR, g A<e] a1 el 51 514 S F AN aed
& ¥, A1 89 disturb T8 fal

off Suqurafy : 727, 2 ey aiferyl

sft 7T =ROT : 37 RO ARE FOR) 9 & AT behave ®R Y7 8, VT @aT € o6 o fauer # g
3YTq | Uel &, 319 et & 91 A1 G+ | 319 JATI] YreT a1 81 &T &2 AT dlel BT AlepT e,
T9 319 BHR ATl BT STaTd ST ...(TILT)...

THE MINISTER OF SHIPPING (SHRI G.K. VASAN): Sir, the Member should address the Chair

instead of Treasury Benches. ... (Interruptions)...
Y STQHTIf : 3 Aifery|

ft T =ROT : STHUTUfY HEIed, ¥ BIS unparliamentary language &1 dleT X&T g, # fpdt &
frog & 91t T € ...(Haum)... 39 BIS gD T8 <) T ...(HGH)... TR, F BT 7 {3 $7d! A
MY, T8 LT BT 9aTd ol

MS. MABEL REBELLO: Sir, he is not. ... (Interruptions). ..

MR. DEPUTY CHAIRMAN: Please allow the Member to speak. If any unparliamentary word is
used, | will expunge it. ... (Interruptions)... Please. 39 IS IR €, T8 e 7!

S1. 991 SR (JTRAT) : TR, T IoIC W 81 A1 32 ol ...(FIEH)...

£} 3 =R : H goIC R II IBT | ...(HALH)...

2 FUHTIRT : 379 I RIT A1 & AT a1 78] A1 5, § g = 781 < Fapa1 7!

2} T ARV : TR, SN g ATEATE el © (b fBAMI BT 72 TR BRI BUY BT Bt ATH I
fam ST R 9 AR ISR ¥ MY &1 § Fq1 9181 § 6 g IR J fHami 31 * &R g dTRB
I TS I8 81 $8I4 72 BOIR dRIS U AU 3R i & 78 B9R PRI BUY a4l R (U
SR 40 TR TRIS B WIS AleqS! ad ot 7 3R Ygifersm uarelf & eu gfg Fd, T 70

RIS fHaM 97 €, PR AT T 91T, T fHAT 200 <fiex STl WU HRal 7, Sioldl Bl
T 2 BUY YT oflex 957 7, 3R 339 dRE SISl 91T, o1 fharl & $HUR 28 B9R BRI $IY BT

* Expunged as ordered by Chair.
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STTIRTH VST TSI 39 TRE $78IM 68 BOIR BRI DUV fH &1 O & 9197 of foTy &1 319 319 qa18v
& oo fpam &1 a1 fan 57 H F' wodn § 6 I8 aqe feam e 8, 9 R 81 sy
ﬁﬂ‘l’l’rﬁﬁ, T BT * ﬁWﬂEﬂT%’%W -..(IYT).... 3R 379 running commentary:ﬁﬁ,
a7 37T 2| AR, H A1 golc W & Jie 8T gl

ot STUTIR : 319 Y| 3MIRT BT Tl b IBT =

1. 99T BTN : TR, T2 57 PRIS TUY Fd B I A IRN1 BT AR el o7 el a=
= ..(agm)...

o} SuuTafy : IRIV, T SR e IRTTI ST 3T el ?y, T MY g1 STard IRl
Y T TROT: 519 7T SIfAT, T BAR RIATH AT ....(FGEH)... BH FHT BRa & 1?2
ft TR 91T R TG BT IRGR P T THd= 22

=} SygHTfy: 1f Trﬁ, Ik 3QI ...(SIYM)... See, there is no time. Please don't disturb the

speaker.

it T =RO: S g9 b FHY I8 GI9eN Bl off o geerds T S iR 59 981
ArITEt 7 o forat & o &9 deods Uid & 99 §, A1 59! Ul & a1 R Y 3R $eT i 89
IS Ui T TGN IF T bR g S 7 S R wede < A f g9 ot feerds uia &
FHAF T2 B T SR BT AT & geords 31 Werd Jover <91, H 319d I8 1 A8 g 6 o9
TET HIITE Sff 5§ STR g H Sl AT fosr & 8, We’y I, 41 3R 9987 &5 8, 99 &5 &
™ & fTT 80 TSR PRI BUY AT A, T 781+ HIVUN P 6 BH 32 TR PRIS ¥UY < %X &,
AP goIe 3 IFS Y A1 1200 FRIS SUAT B &A1 771 I8 & 579001 gaards & Ui e &t
AT § g e g 6 gTaT S a1eT 81T €, 98 31 1T 8 3R $9% Sl AR B 8, 9 gHTa B
2, ST 1 TARTE DR dTel 81 &1 3 19 99 & TP el &1 A 319 999 & Tab & Il gaoids &
e & fog 80 BOIR @RI TUI ¢ SIY, AT 3T 999 & Tab § A gaads I &I Ao
BTG, T 319 = faam 2

R, § ve 91q R HEAT el § 6 qeords § ur € 7, 98 W s gifesT o 1
TIBHR 7 S Holl AT 6T, T8 Had IR TS dTel [haMI &1 (a1 31 Jaads | S qaes ferd
2, I8 Pl &9 IR IRE Ths SHIF WX fFelar §, ST a8 & fhai &1 il ATh! 6T Blg g
& freT 81 S ot A1 foram Y T 7, 39 1] 9 STy, 98 R e ARAR & 1 I I
& €, ST B IR g1 ot Aot # ff St foran ik 5281 v &1 oot w1
T, Rt wfirer feam & fa w2 S & #i7 ovan € 5 gaat Sidiens Siia wears o =g
TP TAH TST TICTAT §AT 1 Hot ATD! H S & AABINAT 1 B for g1

* Expunged as ordered by Chair.
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ArgeR, forart @1 Y I3 o= S o7 7 Sen 7, F I3 & S SeR 7, 3 9% R
STSRRTCH! BRI ol §, 39 91 B Gd ST & 3R 9 DRI [HATT DI SHDT R A9 T&1 el
T B

31l 59 oI H IR 7 BT AF IR AT B4 531 8, AP § TRHR F 77 et § 5 By
51 B IR W A 4% 191 R AN el iy 9T 3= el @) 7R geerds H off A 9
THS TR HA &1 Al fremr anfEy) orf) o= fa w30 it &1 9ar o1t {6 &6 fhami & o &
fe1q 400 BRTS BuAT < e &1 H ST =18l § b umsre faHl & 400 HRIS $UY &1 Al A b avE
SN2 framl &) wigel doi § ot g3 ¥ 919 fra % 7 91ar 2 @ Sora F ArewE 9 8 I AeR
I 19 HRAT 2 SR AR B 781 ug=an, O SHa! Brgd Rotge $R &) SR 81 379 59 a7 $
TRAT | eNforgl afs sy frami & frad € O TR gl o fay forami o o faen =
39 IR 3nft T I ARt & Raems 71 aY ATl & gRT BIS BTa1 9R7 77 ® 3iR 71 &) Aidfiens
P GRT BT ART AT 81 AR AT TS T8 ST & b fhari & 01 & T8I S¢ A1 ATSATh!
Bt 81 @ S ARG v €, wa R w@d €, v @ed € 5 va JaRe aren «sy,
IqP SIER] B, Uit BT W AR I 8, 1 31 9 g o1 vl o & g Swast I s ast
e & fidfY-g=3 ff R T@ o

2, IS oy frart & faindt 2, 9fs 78 IR i @) faondt & @ e ave Sssi 3 am
e 2, S I8 AR B W i fem F1fetl dR & fofg o 7% &< ©) | 34 8 8iR
Pl B 12% WR M od 81 ST § ST & |1Y I8 T APl § [ 9 JoIc 3R B B
WHR FT T fHam iR WG & SR T2l T, 3761 81 9 & 95 g1 W MR F SR 1 T8
TR TR Sl g1 AHTF 9¢ I81 © A1 HEd © b <0 BT (AP 81 8T 8 3R TO IR 59 90
# 72,000 @R =1 TR 3R 47T &b PRI AT IR ol 8, IAD [7¢ B RTHER 82 AFHY T
HAT S o 31 Y E, H SR U Y SIRIY BRAT ATEI g (b a2 § AdeAdre 3R ATAATE Pl RIb T,
A1 FEP] BIS LINTYI AT o7 T8 =7, FATS SR Te1 a1, TIUaNans &l S el &, dfhd TR
BI 3T A P ST BT FaRAT SR BRI IFP U TS 3R T DI S & [ofg FUS BT Fae
SRR Y| TS I§ TRl a1 AT AT < H GA-TRET B A AP a1l DS el 8| YD goe
NI ST B @S 3R g, Yofufral & ur 3R Qe sg! 8Rft o W9 &R Wt e
BIT Tl ST S STHST $T Ryl Seb+ arell 781 &, dfed I8 Riafyer iR gem
gy AIIeR, # faret w30 o 9 SrgR1y o § 5 a8 aga €1 g €, 950 RH AT E, IR U b
AT ITEH BT AT BT &, ST SHDT AR &1 71 AT

ft STuTafey : 79T TROT S, 3! H9 20 e HET ATI 74 finish B SIRTT
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sft 3771 == - Sft, § conclude FR IBTE

JITST 31T 3MEH! B ST ETeld 7, S UR &9 ST IIRY| TART WA |17 I8, BAR MEM W
&1 3T e © [ SART GO SIeRl § R 8, BAN godowns WX &1 Tfd, 3T GO aR% A
Ry & g s @ F STHET TR 38T T FH ST SRIAR H I8 Ued & b R-F-R IRaR A
HEBTR B! TTell WIHR TRIET AR 47 P BIROT AU Hf, T AR Teei] b A1 SHSAT PR ol AT R~
P IRAR 7 ¢ F M TS BIPR TRHT AR Y@ F BROT IHEAT B ol T§ FATEGR ST BT
21 1 I TRIG] BT IR el 87 R RE] 7 &R el 7 <91 &t et & forg sroer aferer= &t
foram? o FiR & forg € ARY IS §91S SITG? 1 3R & forg € ao7e a-man Srgm? 9%,
gore Tl & forg ft a7 TIfRTl 519 9% goic TRIE & g & a9, 39 <9 | ARiaTs 3R
JATAHATE T+ aTell T8 2

§ I8 BT A1ed g b IR Yo e W Al 1S SAT-E e | AT W SRR A €, =g
TR B IS T, ITH 31T ITR T & A1 NG H T2 T A vt Ut fs i Faret sRdTel 2,
ST ambulances &1 TS &, @1 S AR TS H Saf IR-BIIRI URPR & I87 I ol STl Bl o
T T T eIR T € SR U A < 81 SR U A R IR-BHERA IRER € 9 99 & A1 31
AGHIT Y T B AR YT HwTa o) DT g1 72T A1 < U o1 <1  1fRRar o1 wimeed e qo
F AN A BT A F 7 B I S oS gU & €, ST IR Ye¥ 954 [Uwe gan 2l
IR Y TG T 319 FET 38 el 15 fwa|

o} SoqUTaf : T TROT S, 379 AT FHI BRI

Y T TROn: § 39 U B HUR SSM & {7 YA T§ AT Rl § b g8 FART Ararach 3
JITI ST 80 BOIR BRI BUY AT B, T 80 TR RIS BT IR I ¥ Bl I BT B By | 372 ARl &
1§ 37U 91 AT PRaT g o1 fewa | 57 |

ft STFHTIRT : Tr=raTa | S AR YORT|

SHRI NARESH GUJRAL (Punjab): Sir, the Union Budget was presented at a time when you
saw an unprecedented rise in prices of essential commodities, especially of food. Sir, this Budget
has been particularly disappointing for the agricultural sector and especially the small farmers. Urea
prices were raised just a week or ten days before the Budget and now the burden of expensive diesel
has also to be borne by the small farmers. Sir, we are told that the subsidy would be given directly to
the farmers. We all know how rotten our delivery system is and it is almost impossible that the
ultimate beneficiary will receive the so-called subsidy that the Government is proposing. This would
result in the farmer using less urea. Yields will decline and as a result, the foodgrains production in

the country will also decline.
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Sir, the Finance Minister has kindly announced some interest subsidy and increase in credit
facilities for the farmers. This is a welcome step. But, unfortunately, the small farmer again will not
benefit because he is only dependent on the money-lender. Sir, the nation needs food security and
for that, adequate investments have to be made for irrigation. Sir, Punjab, the nation's granary with
just one-and-a-half per cent landmass, provides more than 50 per cent of the foodgrains for this
country. We have repeatedly been urging the Centre to grant us Rs. 2,200 crores to strengthen and
renew our canal system. But unfortunately, it has been completely ignored. Yet, Rs. 22,000 crores
are being wasted on holding the Commonwealth Games. Sir, the Finance Minister has announced
grand plans for the Second Green Revolution and a paltry sum of Rs. 400 crores has been
sanctioned for this purpose. On the other hand, what do we see? Rs. 400 crores will be spent on the
opening and closing ceremonies of the Commonwealth Games. The fiscal policy should have been
used as an instrument to direct private sector investment into agriculture, skill development and for

the rapid industrialization of the backward districts.

Sir, coming to Punjab, | have seen how the FCI has stored more than 6.7 million tons of wheat
and 7 million tons of rice in the open. Pests and rodents are attacking day-in-and-day-out, and now,
the rabi crop is about to come, and | shudder to think where that will be stored. This would mean
further loss and damage to the precious food that this country requires while the aam admi will
remain under-nourished and hungry. Sir, it defies all logic as to why does the Government not flood
the market with wheat and rice which is lying in plenty in the open all over the country. Sir, if
agriculture income is tax-free, | do not understand why does the Government not make its storage
also tax-free. If the Government were to extend tax-free status to companies and individuals who set
up modern silos to store this precious food that we have, | am sure, a lot of private sector investment
will flow into this sector and the country will save lots of food. Right now, 11 to 12 percent wastage is
there in respect of storage of cereals and 30 to 35 per cent is a loss for fruits and vegetables, and
these are Government figures. Sir, if IT industry for so many years could get tax concessions, why
can't the food processing industry also get the same concessions? We need to strengthen our food

processing industry if we are serious about improving the plight of our farmers.

Sir, | would like to bring another disturbing thing to the notice of this House. Punjab faced
more than 49 per cent rainfall deficiency last season. At that time, the Centre urged the State
Government to provide all the necessary help to the farmers, and we were told that we would be
compensated for whatever relief we provided to the farmer. Sir, as a result, we denied our industry

electricity for 4 days a week; we bought expensive electricity from private traders, and we were able
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to save the crops. We produced more than the previous year. We gave them a bill of Rs. 1400 crores,
that is, what we spent. The Agriculture Minister kindly sanctioned Rs. 800 crores, but | am sorry to
point out that not a penny has so far been given to Punjab despite the fact that the President of India
in her Address said that Rs. 4.000 crores has been given as drought relief. This is unfair to a State

that feeds this nation. ...(Time-bell rings)...

Sir, the Thirteenth Finance Commission has done great injustice to Punjab. We have been
given only Rs. 700 crores more, whereas, the Sixth Pay Commission's impact is Rs. 2700 crores on a
State which bore the brunt of insurgency for over a decade. We are completely bankrupt because
what we pay as salaries and what we pay as interest to the Government of India is more than our total
income. We are in a debt trap, and it is the duty of the Centre to find some innovative way to get

Punjab out of this debt trap.
MR. DEPUTY CHAIRMAN: Please conclude.
SHRI NARESH GUJRAL : Sir, give me two minutes more.
MR. DEPUTY CHAIRMAN: Whatever time was listed for you, | have given more than that.

SHRI NARESH GUJRAL: Sir, the Budget could have been more innovative. Millions of youths
are unemployed in this country, and | wish, we could have done something to involve the private
sector in this exercise. If we were to involve the private sector by giving them tax benefits.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Gujral, please conclude because there are a number of other

speakers and we have to conclude by 4.30.

SHRI NARESH GUJRAL: Institutes could be set up by the private sector to provide skill
development to those who are unemployed today. Some kind of a weightage deduction, Mr. Finance

Minister, should be provided to private sector parties. ... (Interruptions)...
MR. DEPUTY CHAIRMAN : Shri Raghunandan Sharma.
SHRI NARESH GUJRAL : ....who wishes to invest in this.

MR. DEPUTY CHAIRMAN: Thank you. Please conclude. ...(Interruptions)... Please

conclude.

SHRI NARESH GUJRAL: Okay, Sir. One minute more. | will cut it short; | will just say one

word.

Finally, we are proud of our 7-8 per cent growth rate and | congratulate the Finance Minister

for keeping up the growth momentum. | would suggest that just like the price index, a national
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nutrition index should also be created, and every year, the Finance Minister, when he presents the
Budget, should also give to the country the national nutrition figures so that the poor men who go
hungry - there are more than 200 million people in the country - also share the success of the 'India

Growth Story'. Thank you, Sir.

#Y TS T (e TR < A SUKHIIRT ST, 991 O I #E) HE G 7 26 HRERY, 2010
BT R S fareret <91, o fawa o1 anféres #ereifth a7 1 & &, BT aole U (6Tl I8 b
T ToIC 2 & AR AT P FYAI BT GA B Tl AT aTl, S99 goic 3§ MY I8 "Iyon
B! 5 Siotet iR Ugiat & gt # gfg 3 oIl 21 3MReR 39 qou 9fg F N amuast efee o oft?
e St & FHI H ) Sivft 3R U TR U SUY BT ARTHR SR 147 2071 AT, S 1R &1
T & 9o g GREmRa e off, Ue efee off i afs wRa @t arior srawen o guR 8, afk
AEH B STl [IBTHT 5 I BT GATooTd HIAT 7, Al BT I I 8, 1 - Teh! aF gfaen
T4, fFam 3R TR 6 ggaril sRi IS 3ues] efee W 596 1o I PR &1 &, 1 ATIP] 39
&Y DI HINT PRAT AT AT, I €S Bl G867 IR Y UIEd HRP Fab TRIRT YR HRAT =AM 2T,
<Ifer a8 e ft 39 gore # aRefrd T2 81 71 ot Sft 7 wSd! & IR | I8 IS B o, Al
39 N T BT IS iR SIoTel TR T I8 BN el 3 &9 U a¥ 7 a1 &) v & 98 9t &t
AR IHH Y FoIc ¥ S 3R TR AR | Y1 BT AFIH 956 93, A1 S F AN D1 F931 7 377l 6
3T $9 I3 & WY <% f&d & aR 9§ BIs 7 BIs A e (BT 51 fdp, TA1 $B gan el 8,
qfcep T 7T AT9OT & e/ IRT 4 €1 59 99 fawaanaii 31 four &1 v $3a gu del & - "4
2009 %, 79 §9 HEIT WGT 4 HNa¥] # <IN goic 3 geire 7 (AT goie gegd faar o ar
TR sreferaver ¥t siftEaarsl & g7 ¥@t oft fawra @t Al i g1 g 8 e oft sk
BRIGRY 778l g7 271" 3T Tg AR 39 fH WX N1 A1e £2 39 b8 W8 & {5 ey &1 7/
e &1 7% SV BRI T ATEleT 5 & 7977, AT I AR 31T T FIR & I 5l IS 3T T
3T BT ARIT PR I3 &, WHRIH B T8 © Al 59 g § U] ATgaTg <1 d18dl §, TR
9% I €1 H I8 N FE Area g F 39 WeRIfh & |- $9H 59 $B Sid R Bl g
PP I Aped Bl W AR AT A @M Bl A1 WIS I BT $B Wl BIT, IR I8 Pal Wl
feas T T 81

3ATI FoIC & A1 95 AR JRID ST TR 8, o1 I T J&Id 2009-10 BT S oI
MO IR o o1, 9 Hraaad & RS 7, Frafaad &1 gkees ¢ iR 99 sl &
afrde ¥ 45 fIvg B 39 ST aY@T & @7 A1 I 1S A % W9 A fHtor e AR & W
AS D I &, AT P! B G2 I8 BT & 6 8-8, 10-10 ATl TP a8l U Fa1 ug foran g & fob
- "B YR IR 8, FHADR Afrg” | 39 I brataae Rure 7 ot foran & {6 - "R peifr wR B
I 45 fa=galt 7 9 33 figail v o forar & 6 - "wri pifa wR 2", & Fwan § % g dry-wr it
e < 1% - &1 Wi W BN, Iearlia, g 6 ) aforg” | e g gt IR 9 e arg?
ar T RRAfy o= <91 &) R I B
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ST ST, 96 A1-A1Y § qrior gAY & IR H HEal ared gl 59 a9 31 o
11,08,749 FRIS TUY BT 2| T IToIed TRIIT 8,11,458 FRIS TUY B B 3MYF 3 il dlet I8
g, ST AR 2,51,664 PIIS BUY BT Bl BT TSl 2| 37d Sl Tl ©, T8 TS B 2,51,664 BRIS
TAY T1 8, AT 1o IT0I%a TIQT BT 31 TfTRrd g1 A1 el 7ol &1 JToI%d ITGT & 31 TRrd & aRme
B AT ST " SHevigedt gd faq” @t T 3T I 81 59 aN H <% b AR 3791 IR fes &
3FATT P Te| PR qbdl| 3T 0T AT, © 37 SR A1l G Bl HE™ Pt b SR Tl 3 et a1l AT
MY IR -IATAST WR T 3R 0 & &1 Bl el <o 2, @l 9,87,321 BRIS BUY 9971 8, S el
TS QI & Ui &1 g HRIS BT 31 &1 I AIST181 W 3,73,002 PRIS BUY & @ BT
3TFHT T 8, S UM &1 I BRIs U el g ST, A1 ST AN G941 © 5,48,955 BRIS
JYY, ST G P AALIBAT B8IT| ST € DI ATTLIBAT & 3R AT I PO 1 78] 2

2t SuguTafe: 2T SN, 31T IR 2 e B GHYT 91! B ..(FaH)...

2} TgAEA T STFUTIRT ST, AT 39 Fe, A H 9T BR < g1 H AMUD FOR AT Bl
ST E1 M9 7Y maiden speech # G& fAeTe &1+t 1fcrReh T T&1 foam o 3 o7 a9 qRT 8
HEEEIER

I T IS BTI F ITATaT 37247 MR AfAF Fot o7 F STeTaT Bl AT Tel 971 81§ goie
YO R g fomoft & w1 aradn, A i IRTT 51 91 o1aed HE- aTedl g1 3770 Joie
HIYUT & T 3R 1 3ifem IR # <muw forar & f g aoic o aneH! &7 8, I8 fhami &R
P BT 21 AT H fHAT IR i} @1 & a1 BT 18] g1 59 87 IR -SRI F IS gole Bl
TIET M I ¥ g B, TN <9 ST B U U= 31 b1 BN, I8 89 kG 4 de bl AT
B IS

SUFHTIRT ST, AOIGR 91 I8 © 6 89 Al Bl Y 491 B B9 7 BT ofev1 F goie I_ga
BT BT AR T T T TRE F Vol HATA FT Foie e F YK Bl 8, I a¥g F By
HATE BT goIc AT W T B TR fI=R HRAT TS 317qF S 7R 91§, I 9% W& g,
HY AT BT IS AT F QT 11, A SqDT a1 81, RS 579 &7 T His @mwon 3= &,
TP ga T & B gl § 8% ol 37 9 g€ il @ wEh H et o

IYFHTIRT S, P Ied & &3 3§ 5 Sl 3T amawaddr ekl 8, § 3961 786 71
TTEAT E1 AP FT T$-11, T 21 YR, HT AT 7 ¥ 31U IaRep| BT AT F IR H $8T 8 SIRP
3T BT T2 &1 87 2009-10 H 9 7Y goic W AT 34,252 PRI$ BUY, 2010-11 H 10,500
FHRIS B 3R 3 THR Wawh SRBI &1 I9I€ 14,080 B TV AT, fT4 15,980 FHRIe HUY fowa
1 21| S TRE subsidy on imported fertilizer % foTT 2009-10 ¥ 3,948 TR TUY T AT o fory
39 99 TN 5,500 BRIS TUY T T B, A2Ifc] Toh TR Sl T2 SR &, ST JoIC TR
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T B 3R G TG S el & i 81 arel SaR €, SHT g9l MU IG1T Bl . (FHT DY
El—cﬁ) Tg M) Y 21 Fertilisers Limited & 39 YR & SNl R &, S0 Ry i & amaaw!
AT =T8T §1 3T National Fertilisers Limited @1 a9 2009-10 # 550.15 ®R1s UV faq o, e &
FIA 139.25 BRIS TUY B T Y, AP A0 39 goic H bR A IS 900 FRI$ FUY oy &1 54t
YHR I AT T BB TS BiEagord Bl gy 2009-10 § 981 BRIs UV v o, Rrad q
P 250 BRIG DUV B T U ... (AT P1 ETT)... AP MU 4 IoIc § IqD] R ¥ 622 FRIS
2UY YT U &1 H Yo =1ed § ...(aum)...

it SgwTafcr: 9% wH &1 3T B, gAY FUAT MY FATS HIATI

it TS T A SUHTIRT Feled, H WA B I8T g, H A1 S aTey 79 e §
§ qo1 =redl g % 5 REm! # °1c 81 %8 8, S $UY &I SUANT 78] B U1’ 8, STH] R 4
ST TR < BT T AT 82 9 TR et MR e &, Ty 3 31 991 of S 87 a1 faaR
B, AMb < & [HATI BT 7l 81 b AR ITH] HEM WIS SUA 7 81| g7are|

MR. DEPUTY CHAIRMAN: Shri Arjun Kumar Sengupta. You have five minutes only. You were

called earlier, but you were not there. Now you have five minutes only.

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Sir, | had gone away taking your

permission.

Sir, the Finance Minister is getting kudos from all quarters because of his very well crafted
Budget and his commitment to the aam aadmi, which he picked up from his period with Mrs. Indira
Gandhi, when he was the Finance Minister of her Government. So, | don't want to praise him any
more. Everybody is praising him. | would only pick up a few holes in the Budget. | hope that this will
be taken in good spirit. ... (Interruptions)... Yes, small holes. The impression that has been created,
particularly, by the Opposition, is that this Budget has not been able to tackle inflation. To a large
extent, this charge is correct. But it is not because what Mr. Arun Jaitley in this House, or, Shri
Yashwant Sinha in the Lok Sabha said that if there is a tax, there will be an increase in price because
that will be an equilibrium level of movement. That does not mean inflation. Inflation comes when this
price increase leads to further price increase. So, if their logic is taken, then, you can never have any
taxes because all taxes would increase prices. On the other hand, it is our experience that two
particular areas, namely, petroleum products and money wages, are the most sensitive variables
which have a very large impact on inflation because once the price increase is there, it has a
cascading effect which tackles all other activities. In the case of petroleum, especially, when there is

an inflationary expectation, it is very dangerous to think of .increasing petroleum prices, although |
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believe that petroleum prices will have to be adjusted because prices have grown on a long-drawn
basis, and there is no way we can avoid this truth except to adjust ourselves. But the timing has been
ill-conceived. And the timing of it, at a time, when there is an inflationary expectation is a wrong way
of approaching this because it immediately gets into an inflationary spiral. | am afraid, and the
Finance Minister is also seeing what is happening in the manufacturing sector soon after this
particular process. This is the whole story. The other story is that as a representative of the aam
aadmi, he has done his job very well, which is to protect the aam aadmi from this inflationary
pressure. | mentioned this last time in my speech on the President's Address that there is no reason
why the Left are so upset in terms of welfare of the common people, if there is a price increase in
petroleum products This does not affect these people. This does not affect most of the aam aadmi
who earn Rs.20 or below. But that does not mean that you can ignore them. This is because price
increase in one area would soon engulf price increase in other areas. We have several experiences of
that. | have had a detailed reading on this thing, if one can talk about that. The number that has been
floated, 0.41, would be the price increase is not quite correct. | request the Finance Minister not to
give this kind of number because that is the direct inflation number which does not mean anything,
especially when an intermediate product like petroleum is involved. The price has been increased
because of indirect effects and you have to take care of the effect of that on the aam aadmi. The only
way to do that is not to step the price increase but to choose the right time, the extent of price
increase and, then, to protect the aam admi through some kind of a dual pricing system. | mention
this because we have talked about it in many different ways that, particularly in products like diesel,
LPG, kerosene, which have a large aam admi component, we should be able to have a dual pricing
system. | think we have done that every time. There will be leakages. There will be difficulties but we
should learn over time, and that is what we expected the Finance Minister this time would introduce

in the system.

The next question is that of money wages, the one variable which has an immediate increase in
inflation and money wages are very sensitive to food prices. Sir, food prices have a tremendous
impact on the welfare of the common people. But from the point of view of reforms, from the point of
view of economic growth, money wages increase if there is a food price increase. Whether the
money wages actually increase or not, there is a pressure, an inflationary expectation, which
immediately degenerates into inflation. So, you must do something to contain that. | expected the
Finance Minister to take advantage of the proceedings he has already announced about the Food

Security Bill. It will take some time, | understand. But the very fact that he declared that they are
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going to introduce food security and 35 kg food would be given to all the sixty million BPL families,
would have a tremendous impact. Now, this would mean, of course, increase in subsidies, increase
in organizational arrangements, because the FCI today, as it is organized, is incapable of doing that.
Nobody expects the Finance Minister to do it overnight. But the commitment to that, that he is willing
to do that, will be sufficient to make the market feel that this particular area is being taken into

account. Sir, these are the points on inflation.

Sir, | would like to touch upon two or three small points after this. There is a tremendous
increase in social development expenditure. The Finance Minister has followed the trend that the UPA
Government has been following over the last few years. The net expenditure on social services has
been increasing more than the GDP. But what he has not done is to see to it that this net expenditure
is actually delivered. Now, in the President's Address last year and this year also, there has been a
promise that there would be a monitoring system. A monitoring system in the last Address of the
President was supposed to be outside the Government. But, unfortunately, in this Budget Speech,
he has brought that into the Government under the Chairmanship of the Deputy Chairman. | have

nothing against that. But this goes against the spirit of that particular proposition.
MR. DEPUTY CHAIRMAN: Please, conclude.

SHRI ARJUN KUMAR SENGUPTA: Sir, | come to the final point, and that is quite important.
When we are talking about the aam admi, we are talking about his employment. The most important
depreciation the aam admi has is that they do not have any jobs. We have analysed that the only way
to give them jobs is to increase the employability of people in the unorganized sector, for which we
have detailed proposals of NAFUS and NABARD kind of an organization which would look after these
poor people. It is expected that the Finance Minister would touch upon that to see to it that this
actually happens, even if a beginning is made that there is a new NABARD kind of an organization

that is being created.
MR. DEPUTY CHAIRMAN: Please, conclude.

SHRI ARJUN KUMAR SENGUPTA: Sir, | have many more points to make. | don't want to talk
about that. But the only request that | would make of the Finance Minister is that he should not be
embarrassed of his commitment to the aam admi, he should not be at all reluctant to parade that
because this is something for which he would be again and again criticized. This is something which

is the rationale of the existence of this Goverment and 'he' is the leader of this Government.

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Deputy Chairman, Sir, this is probably
the last time | speak in this House as my mandate will be getting over. | am glad that | am using this

occasion for commenting on the Budget. Sir, this Budget marks an important milestone. It has been
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commended as the farmers' Budget, as the entrepreneurs' Budget as also the investors' Budget.
And the Finance Minister made it a point to declare that the rate of growth of 9 per cent is well insight.
Sir, the Finance Minister, in our system, has a dual personality. He is in-charge of the public finances
and is also in-charge of the economic growth, amongst others, | am including the Planning

Commission. | am going to confine myself only to the growth aspect of it.

Sir, the Congress Government in this country in the days of Socialism kept India below the
Hindu rate of growth, and now the aam aadmi economics is keeping India at a maximum of 9 per
cent which is better than the 3 per cent, but, it is still a much lower rate than can be achieved, if we
had rather than a aam aadmi engine growth, an agriculture engine growth. | have demonstrated and
spoken here quite often to show that an agriculture engine growth can be, even today, as high as 14

per cent.
(The Vice-Chairman, PROF. P.J. KURIEN in the Chair)

Sir, the aam aadmi economics is resulting in distribution of endowments and largesse, which
results in increase in demand and also increase in fiscal deficit, with the result that the prices rise,
particularly the commodity prices, that was inevitable. Even the President of India, Sir, in her Address
to the Joint Session admitted that there was a link between the aam aadmi economics and the
inflationary trends that were prevailing. In spite of that, this Budget continues to be basically an aam
aadmi Budget with its emphasis on endowment and largesse. The claim that it has something for the
farmers, | would like to raise some points on that, Sir. Number one, it is said that the farmers who
return the crop loans in time will get an additional discount of one per cent interest rate. | think, the
Finance Minister certainly does not ignore the fact that in India the crop loans are never repaid. The
crop loans are only renewed. And, if they are renewed, then the advantage of that one per cent will
not go to the farmers. It might, if at all, go to the Secretary or it will just disappear. Secondly, there is
an announcement that the other farmers under the debt relief and loan waiver scheme who have to
pay 75 per cent of the amount due within a certain period, they will get further six months. Sir, the
Finance Minister could also not be ignorant that starting from the end of February towards the end of
June, there is no income that any farmer derives, which would permit him to repay the part of the

accumulated loans during that period. So, these two concessions do not really mean anything.

Sir, here the Finance Minister has certainly announced a programme for agricultural
development which includes replication of the Green Revolution in the North East and also certain

arrangements for storage facilities and input supply. He has omitted to remember that during the
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same period, the Minister for Environment and Forests has made an announcement which will
discourage the use of the biotechnology, the GM technology in case of the food crops. Therefore,
the use of biotechnology or GM technology as an important instrument for securing food security is

getting practically out of the question.

Sir, even about the food processing industry, even though he has tried to give a sop, he must
remember that the technologies of refrigeration and cold storage are now frowned upon by most of
the environmentalists and unless we familiarize ourselves with the technology of "high pressure", the

food processing industry is unlikely to flourish.

Sir, about the petroleum and the consequent increase in commodity prices, since we are
counting ourselves among the super powers, | wish the Finance Minister has drawn some lesson
from one of the BRIC countries, from Brazil which had given encouragement to the production of
ethanol and biodiesel. If we had done that, the farmers would have got additional income; if we had
done that, the petroleum prices would not have increased, and we would have delinked the domestic
market for petroleum crude from the international market, and thus obviating the need for increasing

the prices of the fuel.

Sir, under these circumstances, | would say that the Finance Minister had a possibility of giving
a definite tilt to agriculture in his Budget and not impose on himself this limit of 9 per cent. We
escaped the 3 per cent limit, of the Hindu rate of growth in 1991. Now, we are putting ourselves
unnecessarily in a limit of 9 per cent. We could certainly make it 14 per cent if we took the right

direction.

SHRI K.V.P. RAMACHANDRA RAO (Andhra Pradesh): Mr. Vice-Chairman, Sir, at the outset,
| thank you for giving me this opportunity to participate in the debate on the Union Budget 2010-11.
Incidentally, this is my maiden speech in this august House. This august House has got a high
tradition of not intruding into the time of new Member and | dedicate this to my dear friend, late Dr.
Y.S. Rajashekhara Reddy who most unfortunately died in an air crash on 2nd September, 2009 in
less than four months of his taking over as the Chief Minister of Andhra Pradesh for the second time,
after leading the Congress party to a landslide victory in the elections to the State Assembly in May,

2009.

In his untimely death, | have personally lost a good friend with whom | had more than four
decades of close association. The country has lost one of the greatest champions of inclusive
growth. The poor people and farmers have lost the greatest benefactor. He was one of the greatest
mass leaders in the history of our country. Never in the history of this country in any five years period
in post-Independence era any State has ventured to implement so many developmental and welfare
programmes as was done in Andhra Pradesh giving the five years period 2004 to 2009 under the

leadership of Dr. Y.S. Rajashekhara Reddy.
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Sir it was my good fortune to have associated with him during this most eventual period. In
fact, it was he who proposed my name for the Rajya Sabha and | am truly grateful to Madam Sonia
Gandhi, our leader, for giving me this extraordinary opportunity to be a Member of the Indian

Parliament.

Sir, it is my privilege to be a part of the world's largest democracy. For Indian Republic,
universal adult franchise cutting across barriers of caste, creed and sex is an article of faith. Even in
England, hailed as the mother of democracy, suffrage for women had taken about a hundred years of
animated struggle before it became a reality and for the blacks in the United States, it took nearly 200
years of struggle to cast their votes in the polling booths for the first time. We have not only provided
universal suffrage from the first day of our Independence, but have already provided, thanks to late
Rajivji, reservation for women at all levels in the local bodies. Now, we have brought, thanks to the
perseverance of Smt. Soniaji, the Bill for providing 33.3 per cent reservation for women in all
legislative bodies including the Parliament in the country. This is a very progressive step, not thought

of even by the most advanced countries like the U.S. and the U.K.

Sir, at the very outset, | would like to place on record my sincere gratitude and respects to
Madam Sonia Gandhi, who though sacrificed the post of Prime Ministership of India, as Chairperson
of the UPA along with the Prime Minister, Dr. Manmohan Singh, not only provided the much needed
political stability to the country but also took the country during the last five years to highest levels of
economic prosperity since Independence. We are also grateful to Madam Sonia Gandhi and Dr.
Manmohan Singh for their very efficient and deft handling of the economy of the country during the
last five years, more particularly in the immediate aftermath of the unprecedented global economic
slowdown, considered by many as the worst since the great depression of 1930s. Sir, to appreciate
this accomplishment, we will do well to remember that for three decades before Independence, our
GDP growth rate was as low as 0.9 per cent per annum. We could increase this growth rate to 3.5
per cent annum during the first three decades after Independence and again beginning with 1980s,
India entered a growth phase of 6 per cent per annum and persisted with this growth rate till the year

2004.

The country faced an unprecedented foreign exchange problem in the year 1991. It was our
good fortune that Dr. Manmohan Singh who was the then Finance Minister of India helped the
country to tide over the crisis. He implemented the economic reforms with human face very
successfully. In fact, for the first time, the country clocked more than 7.3 per cent GDP growth rate

for the last three years of the Eighth Five Year Plan, that is, from 1992 to 1997. Members are kindly
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aware that the growth rate fell to 5.3 per cent for the Ninth Five Year Plan period. Thanks to the
leadership of Madam Soniaji and Dr. Manmohan Singh, India has finally entered high economic

growth phase.

Sir, we are all aware that due to the efforts of Madam Soniaji and Prime Minister Dr.
Manmohan Singh, the Indian GDP growth rate surpassed 9 per cent per annum for the first four
years' period, 2004-08. Even taking into the low GDP growth rate of 6.5 per cent for the year 2008-
09, the average annual GDP growth rate for the five years period, 2004-09, was as high as 8.5 per
cent. Sir, this is incidentally the highest growth rate achieved for any five years period after

Independence.

Thanks to Madam Soniaji's initiatives, last five years have been the most glorious years in the
history of our country, as our country has not only achieved the highest economic growth rate during
this period but was also able to ensure that the fruits of economic development have reached the

neediest of the society.

The Nation would for ever remember gratefully the contribution of Madam Sonia Gandhi not
only for her supreme sacrifice but also for the plethora of developmental and welfare programmes
initiated by her along with Dr. Manmohan Singh for the benefit of women, for the benefit of the poor
people of the country and for the welfare of farmers. It is but for their commitment, the long awaited
Women Reservation Bill would not have seen the light of day. Similarly, we owe a lot for their other
initiatives like the JNNURM, the NREG programme, the Bharat Nirman Programme, the Aam Admi
Bima Yojana, Rashtriya Swasthya Bima Yojana, the BRGF, the Rashtriya Krishi Vikas Yojana to name

only a few. We have all seen as to how they went ahead with the much delayed nuclear agreement.

Sir, for Madam Soniaji, keeping up the promises made is of utmost importance. She
commands respect of the whole nation for her credibility. In this regard, | would like to draw the kind
attention of this House to the targets set out in the National Common Minimum Programme in the
year 2004 by the UPA Government formed under the chairmanship of Madam Sonia Gandhi. These
are: (1) Maintaining a growth rate of 7 - 8 per cent per year for a sustained period; (2) providing
universal access to quality basic education and health; (3) generating gainful employment in
agriculture, manufacturing and services and promoting investment; (4) assuring 100 days'
employment to the breadwinner in each family at the minimum wage; (5) focusing on agriculture and
infrastructure; (6) accelerating fiscal consolidation and reform; and (7) ensuring higher and more

efficient Fiscal devolution.

Sir, we can look back with extraordinary satisfaction that, for the first time, thanks to the
Leadership of Madam Sonia Gandhi, we have not only met all the above targets but also

implemented many more programmes. Even the promise to provide an assured 100 days'
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employment in a year to the breadwinner in each family at the minimum wage was implemented
through MGNREG programme. This is the biggest social security initiative in the post-independence
era. In respect of empowering our youth through better education, Shiksha Abhiyan, has also

introduced the Madhyamik Shiksha Abhiyan besides other initiatives for skill development.

In keeping with its promise, the UPA Government has taken many initiatives to give boost to
agriculture. The MSP for various agricultural crops has been doubled in the last five years; in fact, for
wheat, the MSP was increased by Rs. 500 per quintal while for rice, the increase was Rs. 450 per
quintal. The interest rate on crop loans has been brought down to 5 per cent per annum. The
agricultural credit has been more than trebled. The Government implemented the Debt Relief Scheme
for a sum of Rs. 70,000 crores benefiting about five crore farmers in the country. This is the largest
write-off in the history of the country. The Government also implemented the Prime Minister's
package for distressed districts in 2007-08. The fertilizer prices have not been increased over the five
years' period from 2004-09, despite the global prices going up by 800-1000 per cent during the last
year. In fact, the prices of some of the fertilizers were brought down. It is only in this Budget that the

prices of fertilizers have been marginally increased.

Coming to this year's Budget, | sincerely, compliment the hon. Union Finance Minister, Shri
Pranab Mukherjee for his commendable Budget under most trying circumstances. The country is
greatly relieved to learn that we are among the first countries in the world to have recovered from the
impact of the global economic slowdown. We are happy to learn that the GDP is likely to grow at 7.2
per cent for the current fiscal and is projected to grow at nine per cent in the next year and that it may
even cross the double digit growth barrier in the year next. This is really a great news. The
Government needs to be complimented for very mature and deft handling of the most critical phase
of economic slow down. The three fiscal stimulus packages have very greatly helped in revival of the
economy. The country was greatly relieved to learn that the manufacturing growth more than doubled
to 8.9 per cent in 2009-10 from 3.2 per cent in 2008-09 and that it actually clocked 18.5 per cent for
the month of December, 2009.

| am happy that the Government has increased allocations on infrastructure development
which is expected to constitute 46 per cent of the total Plan allocation. The Plan allocation for Power
sector has more than doubled. Special focus has been given for skill development to make our youth
globally competitive. The social sector spending will go up to 37 per cent of the total Plan outlay. | am
also happy that the personal tax rates have been brought down and for various concessions given to

boost the food processing industry and for farm mechani-zation. The allocations on important
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programmes like JNNURAM, RKVY and AIBP have gone up by 80 per cent, 93 per cent and 29 per
cent respectively over and above the RE 2009-10. It is respectfully suggested that in respect of
RKVY, the allocations to State Governments should be based on the outcomes as targeted in the

National Food Security Mission, rather than on the increases in the State Budget on Agriculture.

Sir, | would like to bring to the notice of this august House that the Andhra Pradesh
Government has been very successfully implementing the Rajiv. Arogyasri Health Insurance
Programme covering about 80 per cent of the State's population. As per this scheme, hospitalization
expenses to the extent of Rs. 2 lakhs per annum per family are allowed. In the last two years, 27 lakh
people have been screened in the health camps and more than 5 lakh people were operated upon in
some of the best hospitals. This scheme has been hailed as one of the noblest schemes and has
become a role model not only for other States but also for many other countries in the world. |
request that the Central Government to kindly consider making this programme a Centrally-

sponsored programme.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Ramachandra Rao, | know it is your

Maiden speech. | don't want to control you. But, if you can voluntarily do it, | will be happy.
SHRI K.V.P. RAMACHANDRA RAQ: Sir, | want exactly six-more minutes.

The women empowerment programme being implemented through the Self-Help Groups in
Andhra Pradesh is the biggest initiative for any State in the country. The women SHGs of Andhra
Pradesh account for 50 per cent of the total bank lending for this sector in this country. This became
possible because of the subsidized interest rate programme that the Government of Andhra Pradesh
has been implementing during the last five years. The Government of Andhra Pradesh has already
requested the Central Government for taking up this programme as a Centrally-sponsored

programme. | request the Government to kindly consider this.

Similarly, despite the fact that India has now emerged as the second largest scientific pool in
the world, we have to go a long-way in making many of our youth globally competitive. It is true that
the Central Government and many State Governments have taken some initiatives recently but they
are not sufficient. The Central Government should consider funding on 100 per cent grant basis all the
States for connecting all engineering colleges, polytechnics, medical colleges and other degree
colleges, both in private and Government sectors, with broadband educational network, with video
conferencing facilities, with a view to raising the standards of education in rural colleges also. This will
also include making available web cast of most popular lectures, lab experiments and surgeries
across the State. Similar initiatives are also required urgently for improving the skills at the school

level.
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4.00 P.M.

Considering the fact that utilizing every drop of water in the country as most important, the
outlay on AIBP should have been increased very substantially. The grant component under AIBP
should also have been doubled. The State Governments have not been able to mobilize resources for
creating extra irrigation potential because of various limitations. As there has been no major
breakthrough in agricultural technology in the last two decades, the only way we can increase our
foodgrain production is by making more water available through better irrigation facilities. Given the
fact that the Indian population is growing at the rate of 2 crores per annum and that the global
tradable surplus in foodgrains is coming down, we have to spend more money on irrigation. The
Government may kindly consider taking over some of the irrigation projects as National projects, as in
the case of power sector, where the NTPC has stepped in to support the State Governments. While
on this subject, | request the Government of India to revisit the issue of family welfare. Some of the
States in the country have been recording high levels of growth in population, which the country can

ill-afford.

In respect of devolution of taxes, the Government has accepted the recommendations of the
13th Finance Commission, whereby the devolution has been increased from 30.5 per cent to 32 per
cent. It is respectfully submitted that this should have been increased to, at least, 40 per cent
considering the fact that in the post-liberalization period, the States have been called upon to spend

huge monies on creation of social and physical infrastructure.

Sir, | have always believed that we should do everything in our hands to give special emphasis
for the development of backward regions. But, there must be a time-bound programme. It cannot be
for an infinite period. Rewarding States with bad administration for too long a period will create

unnecessary complications.

| expected that the Thirteenth Finance Commission would take note of this. | am sorry that they

did not do this. With the result, the performing States continue to get punished.

In conclusion, we have every reason to be optimistic about the future of the Indian economy.

The country is in the safe hands of highly experienced and committed leaders.

Jai Hind!
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SHRI BHARATKUMAR RAUT (Maharashtra): Mr. Deputy Chairman, Sir, at the outset, let me

extend greetings to all the hon. Members and fellow Indians on the day of 'Gudi Padwa', the New
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Year day of Maharashtra. Sir, | know | have very limited time, but, | am, perhaps, the only speaker
speaking from Mumbai having 100 million population. But | will be making only one suggestion and a
few observations; | will not be making any comment. First, | will mention about the changes proposed
in the service tax law. Sir, as you know, technical education is the buzzword in today's world. The
Government of India had introduced Skill Development Initiative Scheme, (SDIS) a couple of years
ago. This is a highly laudable scheme and | believe that if it is implemented properly, it will benefit
many people. But, in this year's tax proposals, technical education; has been taken in the net of
service tax. | do not want to talk a lot, but my only suggestion is that if you want to really help the
young children in the rural, semi-rural and urban areas, if you want them to have technical education,
then, my suggestion is that the vocational training institutes that are recognised by the vocational
training providers with the Directorate General of Employment and Training, the Ministry of Labour
and Employment, under the Skill Development Initiative Scheme, be included in the definition of
*Vocational training institutes’ which have been exempted from the service tax. This should be

extended to all the technical training institutes.

Now, Sir, | have half a dozen suggestions to make. | come from Mumbai; therefore, | will be
confining myself to Mumbai only. Sir, | am happy that the Government has extended a special
package for the development of Bundelkhand, an under-developed area. | am happy about it.
Though the demand was more, about Rs.1200 crores have been allocated. My observation is that the
Konkan region of Maharashtra is also under-developed or undeveloped. If the Government is giving
this type of a package to Bundelkhand, why cannot it extend this type of a package to Konkan area

also, which is also under-developed or undeveloped ?

Sir, another thing is that according to the World Health Organization (WHO), in urban areas,
there should be one Medical Practitioner, at least, one Doctor, after every 256 people. That is WHO's
norm — 256 people: one doctor. But, in Mumbai, today this ratio is, a doctor after 658 people; after
658 people, there is just only one doctor. If this is the situation in an urban area like Mumbai, one can

imagine what would be the situation in rural, semi-rural and remote areas of Maharashtra?

Sir, the Institute of Oceanology has expressed fear that due to climate change, there would be
repeat of 26th July flooding after every five years. The 26 July flooding happened in 2005. Now, we
are in 2010. Five years have passed. There is a caution, there is a fear expressed by the Oceanology
Institute. So, what are we doing to prevent this type of calamity in which so many people died, so

many cattle have lost their lives and in which so much property got damaged?
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Sir, another thing is, the Centre had promised an aid of Rs. 1260 crrore for the clean-up
operation of the Mithi River. As all of you know, the Mithi River had created a havoc in 2005. What
has happened? The Centre had promised that Rs. 1260 crore would be given. But nothing has

come. Why? | am only posing a question.

Sir, one more question, it is a world-wide accepted formula that in urban area, a population of
1000 people requires 4 acres of land. But in Mumbai, this ratio is .03 square acres; it is only .03
square acres. If we count that, it is equivalent to 21" TV set. It means, on 21" TV set, one Mumbaikar

lives. Sir, what are you doing to decongest Mumbai? | want to put this question to you.
Sir, another thing is, Mumbai pays maximum tax to the Central treasury.
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI BHARATKUMAR RAUT: Every year, Mumbai gives Rs. 1,31,000 crore by way of various

taxes. But, in return, we get only Rs. 2,000 crores from the Centre.
MR. DEPUTY CHAIRMAN: Mr. Bharat, you have to conclude.

SHRI BHARATKUMAR RAUT : Sir, only one point. It comes to only 2 per cent. So, only 2 per
cent is returned to Mumbai. On the other hand, Delhi gets 25 per cent. Why is this anomaly? Why is
this disparity ?

So, | would like to ask only one point. Sir, we want to make Mumbai the world's financial hub.
Two years ago, the hon. Prime Minister had promised Rs. 1000 crores for the development of
Mumbai. Your predecessor, Mr. Chidambaram, was there. He had promised it. ...(ﬁme-be//

rings)...
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI BHARATKUMAR RAUT: Sir, only Rs. 16.16 crore have come so far. Out of Rs. 1000
crore, only Rs. 16.16 crore have come so far. What are you doing? | only have a question. If he

doesn't do it now, | hope he will include it in the next Budget proposals. Thank you.
MR. DEPUTY CHAIRMAN: Mr. Jesudasu Seelam; three minutes.

SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, at the outset, | wish to convey the
Greetings on behalf of all Telugu people whom | represent in this House on this Ugadi Day to the

entire House.

| rise to support the Budget proposals of the hon. Finance Minister. Sir, with great regard, |

can recall how as an young officer | used to operationalise and implement the revised 20 Point
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Programme of Mrs. Indira Gandhi. Shri Pranab Mukherjeeji had been part of formulating that revised
Plan. Because of time constraint, | am not going into various details. | am especially mentioning Point
No. 7, an important aspect of the Scheduled Castes and Scheduled Tribes 'Special Component Plan
and Tribal Sub Plan'. Since none of the hon. Members has mentioned about it, | took this time to
express some concerns. While | thank the hon. Finance Minister for enhancing the Budget allocation
for the Ministry of Social Justice and Empowerment — he has increased it by more than 80 per cent - |
would also like to draw the kind attention of the hon. Prime Minister and the hon. Finance Minister to

some of the aspirations of the Dalits and Adivasis in this country.

Sir, the Special Component Plan and the Tribal Sub-Plan were formulated by late Shrimati
Indira Gandhi to have a comprehensive development in the wake of Naxalite Movement in the late
'70s. Then, we have seen how the Centre has issued directions to various State Governments to
earmark funds meant for Scheduled Castes and Scheduled Tribes. But, at the same time, at the
Central Government level, out of the 100 and odd Ministries, only 18 ministries are spending some
money, and that too, a very notional percentage of allocation under the Special Component Plan and
the Tribal Sub-Plan. Our request, Sir, is: please earmark the money before allocating them and keep
at the disposal, initially, of the Planning Commission and, later, with an institution to monitor, execute
and devise appropriate need-based programmes for Scheduled Castes and Scheduled Tribes. | am
saying 'need-based' because the country has undergone a lot of transformation and the
transformation is still on. Sir, the great Telugu poet said, 90 ﬁl—gﬁ e %, 90 q= ﬁ?ﬂ %\'I That is
why, we the people want to be on par with other people. That is why, there is an urge, there is a
transformation among the dalits and Scheduled Tribes also. That programme should be reflected in
the aspirations of those dalits. | draw the kind attention of the House, without taking much time, to
the fact that we need to appropriately earmark the funds before it is allotted to the Central
Government. The second point is about banking credit. In 1980, when Madam Indira Gandhi devised
the 20-point Programme - Pranabji is aware - point no. 7 was about the Special Component Plan,
Tribal Sub-Plan, by banks. Sir, crores of rupees have been given in credit but there is no Special
Component Plan or Tribal Sub-Plan in the bank credit sector. | urge that this is not a new thing. |
want him to revise the old practice of reviewing it at the district, the State and the Central level. | am

happy that the same is being done for the minorities of this country.
MR. DEPUTY CHAIRMAN: Mr. Seelam, please conclude.

SHRI JESUDASU SEELAM: Sir, there should be a national institute for social transformation.
While we have innumerable number of new institutions and mechanisms in the financial and
economic sector, for the social sector, especially covering the large majority comprising SCs and STs

and minorities, ...
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MR. DEPUTY CHAIRMAN: You have made your point; please conclude.

SHRI JESUDASU SEELAM: ...we need a system, or, an institute of social transformation to

reflect upon these...
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI JESUDASU SEELAM: ...and appropriately dovetail with planning so that there is a

meaningful development of the vulnerable sections of the society.

ft Soaumafe: oft SR uTel 3 fore R <1 fire w1 aw B

ft SR oTel (SR U<T0) : STAHIRT 78IS, A ST 31 goic R i &I AT @,
I AT TMYPT 9gd-9ga gIare| &1 e &1 G9Y A 980 B &, alfd (R 91 § 50 999 4
ST T TR B DY DI S

HIIER, <% ¥ 341 §s AETs UR ad § 9gd a1 e<h B I j8] & 3R 59 919 4, qaa!
LIS & SRM, fHH gaared, W 3R Sl & HIR W 959 T 21 fra & f2d & forg @18
31 B A1 T2 81 {1 AT gerre 21 Sft @I, A fory w31 Sft @1 v foran & 6 5 &1
P &) e Al B, IR @Te e & % beal R T iR o1 fHam a9 S 81 59 W
S WREBR BT HIT Jed BIT &, 61 31 a8 el ST 81 9 G961 BT Be 991 $91oy
Se) 81 ST 7, i S R SHaT 3+ 91 BT 2t SRl Bl 8, g<al B Uels, Sbl
TSR BRAT BT 8, Wl BT & AR (TS IR q8gd o1 2, % 3R Q@R $T Bl a1 I
81 3AfTY ged §Y W1d BT S Py TR Fogl d 98 391 B o9 <dl &, afdp S1-aR FeH
91 59 WIE & &1 9 a7 &, °9 [P qadrd 8 & S /M &M W R 99 &3, o9 a9
9§ B &1 T TS GIa AT {6 19 IR 988 987 W, YaADIP qe1 TR besid HHANRET DI
HEMS W P! fpwd € SR §, S ISR 4 ARG Wrel 9 F BT Fsl ) S B Sran
QT J9PR AT 8, 99 a9R 3§ IS T 98 &, IX a6l & a1 SPT YRAR b &1 e
ST, A% ASTRY H T 9= §U el Bl I TSAET 7 811 I8 H-T Yo G1d 2071 3R I Ged 717
foram simg, o Fif¥aa w9 9 fram @) geerel ok W g7 Brfl -1 g/t fraeT I8 © 75 98
ARBR IR T BT IUEl PR 2] &, FAMb d81 Sferd B del-g8, PART AT off 9= 73] €
eI ST UbST AN, I8 6] fa1 S X817 &1 g8] [sTell B bls g1 yRASTH 78] dvs o R&1 81 I8
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MR. DEPUTY CHAIRMAN: Shrimati Vasanthi Stanley, you have five minutes.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Mr. Deputy Chairman, Sir, | thank you for

giving me this opportunity to express my views on the Budget (General) 2010-11. | was indeed very
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proud to be in this august House when the UFA Government has passed the historic Women's
Reservation Bill. | thank hon. Prime Minister, Dr. Manmohan Singhji, and the UPA Chairperson,

Shrimati Sonia Gandhi, and also my leader, Dr. Kalaignar Karunanidhi, for having sent me here.

John Maynard Keynes, one of the greatest economists, said, "A Budget is not an instrument
for raising revenue; it is an engine of social reforms."; a hundred per cent fit quote for our Finance
Minister's Budget of 2010-11. When the global economic crisis is catching up the country, when there
is flood and drought in some parts of the country, when agriculture has not given proper yield, we
need a Finance Minister like Shri Pranab Mukherjee to stand up with confidence and say that we have
weathered this crisis and Indian economy is now in a far better position. Hats off to the hon. Finance

Minister for the courage like Winston Churchill, who said, "London will take it."

The Budget is a pragmatic and realistic attempt to strike a balance between fiscal
consolidation and the need to keep the growth momentum going. There is something for everyone in
this Budget - individuals, companies, agriculturists, women and children, medical sector, the
minorities, the film industry, gold and silver merchants and consumers, sports persons, renewable
energy sector, and even for the small children playing with toy balloons. My full appreciation goes to
the Government for giving special attention to the agriculture sector as per our Tamil poet,

Thiruvalluvar's, saying.

There has been an increase in credit facilities Rs.3,75,000 crores. The debt waiver and debt
relief to farmers has been extended for six more months. There has been an increase in interest
subvention to 2 per cent. All this, | am sure, will increase the production and ensure food security. |
wish to reiterate here that this debt waiver scheme for farmers was first initiated by our Chief Minister,
Dr. Kalaignar Karunanidhi, in the year 2006 itself. f would like to applaud hon. Finance Minister for
establishing the NCEF, that is, National Clean Energy Fund. | specially thank hon. Finance Minister
on behalf of Tamil Nadu for one-time grant of Rs.200 crore for Tirupur knitwear industry for setting up

the Zero Liquid Discharge System.

Indira Awas Yojana gets Rs.10,000 crore allotment. And, for the popular housing scheme for
weaker sections, hon. Finance Minister has raised the unit cost from Rs.35,000 to Rs.45,000. |
welcome this step. | also welcome allocation of Rs.1,73,552 crores to infrastructure development;
Rs.1,37,679 crores to social welfare scheme; Rs.22,300 crores for health and family welfare;

Rs.31,000 crore to school education; and Rs.41,000 crore to NREGA.

This year's Budget has an unusual confluence of three forces powering it - the report of the
13th Finance Commission, the impending introduction of GST, and the making of Direct Tax Code.

The Finance Minister has struck the balance effectively. The roadmap for fiscal consolidation has
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been laid to bring the fiscal deficit to 4.1 per cent in the next three years. Lot of tax benefits have
been given to the individuals. On the one hand, proposals on direct tax will result in a revenue loss of
Rs.26,000 crore for the year, but, on the other, gain in indirect tax revenue will be Rs.46,500 crores.
Hence, the overall gain is Rs.20,500 crores. Proposals relating to service tax are estimated to result
in net revenue gain of Rs.3,000 crore for the year. In short, Sir, India will be one of the few countries
with consumption led 8 per cent GDP growth, decreasing fiscal deficit and Government borrowing,
making India march towards glory. This is the saying of our great poet, Thiruvailuvar, "A King, if not

being pointed out of his mistake, he will perish even if no one tries to destroy him.”

Sir, here, | would like to make a few points. First one is about the proposed hike in customs
and excise duty on petrol and diesel. Sir, our Chief Minister has also mentioned about this. The
Government cannot help adding new taxes to bridge the gap but Mahabharata says that a King
should collect the taxes like a bee or a butterfly that sucks nectar from the flower without hurting it. |

suggest that the hike can be imposed in a phased manner.

Sir, now, | would like to make a few points in respect of our State. Sir, the Kalaignar Insurance
Scheme for Life Saving Treatments is only meant for people below the poverty line. The entire
premium is borne by the Government, and, it aims at giving special treatment to the poor people. |
request that the service tax should be exempted on this. ...(Time-bell rings)... Sir, | want the proper
fund allocation should be made for the Sethusamudram Project removing all the hurdles. Sir, for the

intra-linking projects, the AIBP projects, | request you to allocate more funds for our State.

Last but not the least, Sir, is the issue of Sri Lankan Tamils. | know you very much remember
John Milton sonnet on his blindness, "They also serve who only stand and wait." Our Tamil people
are still standing and only waiting. They are not even able to open up their mouth to cry. This is how
we refer to our God. | want you to be like a Mother who does not even let the baby to cry when she
has to feed the baby. | want you to act like a Mother towards Sri Lankan Tamils, and, do the needful
for their rehabilitation. Sir, to conclude, Pranab ji, | would say that this is not your first Budget. You
have given six Budgets in three decades. Whatever you have done, you have done your best, and,
whatever you are doing, you are doing for our country. | wish to conclude my speech with two lines

from a popular song:

"B BTHATE, B HTHATE, F B BTHATE,
4 8, faear, R @ fawar)”

Thank you very much.
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MR. DEPUTY CHAIRMAN: Sardar Tarlochan Singh. Five minutes.

TSR WRaraH fig (BRATom): Ag STF9Taiy 78189, Prime Minister AT8d I81 96 © 3R
g experienced Finance Minister HTed 90 81, W UH BSEIE] efpen e T 2 Bl [ ¥R
SIAYHC B ﬁﬂ’, there are about a dozen schemes by different names. Eb_§ BT B T BRICEHE
B, 3 M ¥ €, 99 A9-A9 T €, 39 1 B 2, R o I oy g7 i S w9 €
e el gﬂ’cﬁ g | ST %\’, and village sarpanch is the one who is to implement it. Jg 37¢ Q?:IT ?f
It %, S g_d'l’s; SESESRES g aR @T‘ﬂé TX landing T time &l 8l Same thing is happening
actually in the villages. Sir, why can't you amalgamate all the schemes? We have a federal system in
our country. Call the concerned State Chief Minister and tefl him, "You have so many hundred crores
of rupees for your State." Leave it to the Chief Minister. He should decide as to where this money is
to be spent, and, how this money is to be spent. You put a condition that fifty per cent of the money
is to be given by the State. So, every State is dependent on you. Try it once, and, try it in one of your
own Congress-ruled States, like, Maharashtra or Haryana. ...(Interruptions)... Let me speak.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please speak.

WER aXA= ﬁTs’ 3 Bleld AT ﬁ TIT%L & arT B HYP the poverty is increasing, number
of poor is increasing. T8 ®&d & 1, fb "' fFTE <A1 &7 T, 1 R EREIRSE 1" | We should give full
responsibility to the Chief Minister concerned. He should come and tell you that you have allocated
this much money for the State. Let him decide how to use that money, and, then, he should give you

the report as to how he has implemented it. Try it once now.

Sir, my second point is about agriculture which has not been given due importance in this
Budget. Sir, we have taken for granted that the farmer is going on producing, in spite of the fact that
he is not getting the due which is required; the cost of land, labour, and, input. Sir, the cost of land

in Haryana, around Gurgaon, is more than one crore of rupees per acre.

Do you keep in mind the cost of land when you determine the price of wheat? Appoint a new
commission which will decide, once and for all, the cost of production of wheat in this way. You just
give MSP in doses of Rs.10 like medicines are given to patients in doses. The farmer should feel that
he is making profit. | am giving you a warning, because water level is already going down;
landholdings are very small; and the farmer is in debt. How long do you expect him to continue as it
is? You make a scheme for the farmer and let him make it profitable for himself. The farmer is the

only person in India who cannot decide the price of what he produces. Anyone can decide the price
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of what he wants to sell, but not the farmer. Come out and decide what the farmer should get and

then you give him the subsidy whatever you want to give, but keep the farmer happy.

Last year Punjab and Haryana, both the States gave you about 80 per cent of wheat. And you
have given them only Rs.200 crore. You are not aware that all canals are now breaching. Who will
take care of the canals? Water level is going down and you are saying that Rs.200 crore is enough for
these States. Sir, save the farmer. Save India by keeping him happy. You have a duty to invest more
in those States which give you maximum. Don't treat them as if they don't need anything else from
you. Rs.200 crore is nothing. You have given Rs. 1,000 crore to others but not to Punjab and

Haryana farmers so that they can carry on with their work.

Sir, the policy of the Centre should be to adopt all canals in Punjab and Haryana and make
sure that these canals don't breach. There is already enough land going under seapage from those

canals.

Sir, | put a question yesterday. And the reply was that in Punjab and Haryana today more than
two crore tonnes of foodgrains are lying there. You have not lifted it and the new crop is coming in
next ten days. In Punjab and Haryana, wheat and rice are lying for years and you have no capacity to
lift them. | am happy that in your Budget you have made a provision for this and you are providing

more storage facilities.
MR. DEPUTY CHAIRMAN: Please conclude.
SARDAR TARLOCHAN SINGH: You are giving money to private people.
MR. DEPUTY CHAIRMAN: Please conclude.

SARDAR TARLOCHAN SINGH: That is good. But why cannot you shift wheat and rice from

these States? It is rotting. Lot of wastage is taking place. We don't want to go on wasting these.

Sir, in this Budget you have not taken care of mal-nutrition of the children. Their condition is
worse in India. Our children are not well-fed. What will be the future of India? In your Budget, there is

no mention of this as to what will be given to the children.

Similarly, Sir, 71 per cent according to your own report on housing in the villages of the houses
are without bathroom and latrine facilities. Twenty-six per cent of the houses in urban areas are
without bathroom and latrine facilities. What is our policy toward it? When will you come out and
make sure that everybody is fully conscious of sanitation facilities ? The Government should provide it

to them?
MR. DEPUTY CHAIRMAN: Tarlochaniji, please conclude.

SARDAR TARLOCHAN SINGH: Sir, | will not take much time. You try my proposal of

amalgamation of all the funds and give it to the Chief Minister. Thank you, Sir.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Mr. Deputy Chairman, Sir, first
of all, I would like to express my gratitude to all the hon. Members including the Leader of Opposition
who initiated the discussion for making very valuable contributions, analysing the Budget proposals

from different perspectives and making important suggestions.

Sir, the Annual Budget is neither an accountant's scrapbook indicating the credit and debit nor
it is, as per the Constitutional provision under Article 112, the estimated receipts and expenditure of
the Union Government which are to be laid on the Table of the House and the President shall cause it
to be laid as per the provisions of the Constitution; it is something more. Sir, the Budget speaks of
the economic and political philosophy of the Government of the day. Formulation of the Budget is
also being conditioned by the economic situation prevailing at that point of time, the broad outlines
which are presented in various documents including the Five Year Plans which are operationalised
through Annual Plan and the election manifesto of the political party, the ruling party, on which they
sought the mandate of the electorate. Keeping those objectives in view, | had to formulate my
Budgetary proposals and that too, | had to do in less than one year. Because in one year, | had to
present 3 Budgets. The first Budget | presented in February 2009, that is, of the Interim Government.
Naturally, it was described as a halty Budget, not taking any measures or steps to address the
financial crisis with which the entire world, including our country was confronted. | did so deliberately
because | did not have the mandate. | mentioned year-wise, we had the mandate only for one-and-
a-half-month, April and May. Therefore, | just carried on, but still, it is not correct to say that | did not
address some of the basic issues. Three stimulus packages which we inducted before Budget and
after Budget amounting to 1,86.000 crores of rupees, the major objective of it was to prevent the

sliding down of the GDP growth to which | will come a little later.

Thereafter, in July, | had to present the full-fledged Budget, and after July, on 26th February, |
had to present the 3rd Budget. Therefore, there was no scope of making any dramatic
announcements or decisions which will be totally different or de-linked from the proposals presented
earlier. When | formulated the proposals for the full Budget for the full year of 2010-11 in the context of
2009-10, | had the problem before me that whether the growth momentum which has been
generated, for three consecutive years, the country witnessed 9 per cent GDP growth which is
unprecedented. But when | found that in the last quarter of the preceding year 2008-09, GDP growth
came down to 5.8 per cent as in the last year, this year also, | had the prime consideration how to

maintain the tempo of the GDP growth. In the first quarter of the current year, that means, 2009-10,
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we started building up the economy. The stimulus which was inducted, that started yielding results
which got reflected in the first quarter of GDP at 6.1 per cent; second quarter it was robust, 7.9 per
cent; third quarter, it was tampered because of the negative contribution of agriculture to the extent

of minus 2.5 per cent, it came down to 6 per cent.

In between, the CSO made their advance estimates and projected that GDP growth would be
around 7.2 per cent for the year 2009-10. Therefore, on the one hand, we found that the strategy
which we adopted in the Interim Budget, full Budget, and before that, the Prime Minister's initiative in
December 2008, January 2009, by injecting the stimulus package that paid dividend, and perhaps,
India is the second country which has maintained this level of growth out of 185 countries all over the
world. Somebody may ridicule it by saying, what should | do with the GDP growth? Should | eat it?
Surely, we are not going to eat the GDP growth. But GDP means more income, more wealth, GDP
means the Government has the capacity to introduce a scheme like the NREGA, GDP means the
Government develops the capacity to provide rights to the common people, aam admi, entitlements
backed by legal rights. Most respectfully, Mr. Deputy Chairman, Sir, | would like to submit that
keeping in view the aam admi, we have not confined our objectives to providing mere words or
slogans, but we have provided entitlements backed by legal rights. We have given 'Right to
Information' by passing an Act in the Parliament; we have provided 'Right to Job' by passing an Act
in the Parliament; we have provided 'Right to Education’ by passing an Act in the Parliament, and we
are going to provide - my friends, sitting on the opposite, need not worry - 'Right to Food' by
providing a legal enactment, by passing an Act in the Parliament. But, surely, we are not in a caring
height. The commitment which we have made in the manifesto and the mandate which we have
received is neither for nine months nor for 365 days. The mandate is for the full five years. Therefore,
as | have mentioned, it will be put on the website, drafting is being made, and it will be possible for all
of us to examine it, to put in our inputs and, then, as you know, it will come to this House and it will

also come to the other House.

Therefore, the basic issue, before me, or before any Finance Minister placed in my conditions,
was that we would have to ensure the momentum of growth. | remember, because | am not a new
comer to this Office, quarter a century ago, | had the privilege of working as the Finance Minister of
this great country, but | can candidly admit, | did not have the capacity to provide loan waiver to the
farmers even to the extent of Rs. 1,000 crores because the economy did not have the capacity to

bear it. Our tax-GDP ratio was extremely low. And today, it is because of the sustained nine per cent
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growth rate that my colleague could declare that yes, | can afford, that | can take that risk of
providing relief to four crores of farmers to the extent of 71,000 crores of rupees, i.e. from GDP.
Therefore, growth is important. But, surely, growth itself is not an end. Growth must have an
objective. And what is that objective? That objective is, here, we have provided an adjective to the
growth; 'inclusive growth'. Benefits of growth will percolate to each and every section of the society.
Kindly look at the allocations. To ensure the growth, another approach which we had to take, both in
the Budget up to 2009-2010 and 2010-2011, was that we must protect the plan. You could have
noticed in the stimulus package that it was not merely the tax concessions, but, substantially, we
have stepped up the developmental outlays also. The developmental outlays were stepped up from
Rs.2,25,000 crores to Rs.2,80,000 cores, and, again, from Rs.2,80,000 crores to Rs.3,25,000
crores, and this year, we have provided Rs.3,73,000 crores! That is to ensure that development

takes place. And analyze the component of it.

Somebody has said that 'social sector’ has not been adequately provided the resources. Out
of the Rs.3,73,000-crore Annual Plan Outlay, Rs. 1,37,000 crores have been provided to the social
sector alone. Out of Rs. 1,74,000 crores provided in the Plan for infrastructure, nearly 25 per cent is
meant for the rural areas. For whom are these allocations being made if not for the aam admi? It has
been stated that the Budget was not for the aam admi. Then, for whom is it? For whom is the
interest subvention? It is for stepping up the credit to the farmers from Rs. 2,80,000 crores to
Rs.3,25,000 crores, and again from Rs.3,25,000 crores to Rs. 3,75,000 crores. For whom is it if it is
not for the aam admi? For whom is this 48 per cent allocation in the Bharat Nirman Programme
made? Who are the beneficiaries of the Bharat Nirman Programme if not the aam admi? Amirs are
not the beneficiaries of the Bharat Nirman Programme. These programmes are mainly located in the
rural areas. Therefore, this Plan was to be protected and, perhaps - | am using the word "perhaps"”
because one more year is there - if something untoward does not happen, it would be possible for us
to reach the entire Rs. 14,00,000 crores at the price level of 2006-07. At the end of the Eleventh Five
Year Plan, for the first time, we can achieve that. So far as the trend is concerned, we are achieving
nearly 97 per cent of the Plan compared to the earlier Plans. We have the Tenth Five Year Plan in this

country. | have been associated with several Plans, the Fourth Five Year Plan, the Sixth Five Year
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Plan and the Eighth Five Year Plan, Our track record from 1987-88 is 85 per cent of the total Plan
outlay. But this year we are going to achieve that. That was the objective while formulating the
Budget proposals, how to ensure growth, how to provide adequate resources to the Plan and how to

earmark substantial resources for the common people.

The third element or objective which is important for the Finance Minister, and | do believe that
it is so for any responsible Finance Minister in this situation, is to have fiscal consolidation. We have
to borrow heavily to provide the stimulus. | gave tax concessions to the extent of Rs.58,000 crores, in
three stimulus packages, on the Central excise alone. We have been criticized. "Why have you
enhanced the excise duty? Why haye you enhanced the customs duty on petroleum crude?" Most
respectfully, | would like to submit that | have not introduced a single new tax. Is there any single new
tax? All these taxes that were imposed were in vogue in 2008-09. What has happened is that when
the petrol price reached as high as 112 dollars per barrel, the five per cent customs duty on petroleum
crude was withdrawn. The one rupee excise duty per litre of petrol and diesel was withdrawn. | didn't
tamper with that for the full year, 2009-10. | didn't tamper with the Budget of 2009-10. But when | find
that the price has come down today — the Indian price of crude in Indian basket is around 73 or 74 or
75 dollars — perhaps, this is the time when we can absorb it. It has been criticized. Someone said

that you could have done it at some other time. | don't know.

| am not an astrologer, nor am | an oil expert. But | have seen the erratic behaviour or the
volatility of petroleum prices in the international market for the lat six years.... how it has moved from
36 dollars to, at one point of time, in August, 2008, as high as 147 dollars per barrel. Keeping that in
view, noticing the volatile behaviour of the petroleum prices, and it is a common knowledge — it does
not require being an economic expert — that when the recovery in the industrialized countries, in
Europe and North America, starts in full swing, then, there, will be higher demand of oil, and there is
a propensity of the oil prices going up, would you advice me to withdraw this duty at that point of
time? | know that there has been hardship; | have never said that it will not have an impact on the
prices. | have calculated it; it will have an impact. But | do not find any carpet under which | can keep
this. There is no basket where you can keep it. Therefore, this aspect is to be kept in view. In this
connection, | would also like to point out, not to score any brownie debating point, but just stating
the facts, what the behaviour of the petroleum prices in this country has been. Not just any one

period, but petroleum prices have been adjusted during all periods, irrespective of any regime.
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5.00 p.m.

| am just making a comparison between 1998 and 2004, precisely, March, 1998, to May, 2004,
when we came to power, and between May, 2004, till February, 2010, to show what the average
prices of the basket of the Indian crude has been and what the stepping up of the prices has been.
Take the case of petrol. Between 1998 and 2004, the Indian basket prices varied from 12 dollars to 36
dollars. And, what was the enhancement of the petrol prices per litre? It was 48 per cent. What was
the diesel price increase? It was 112 per cent. Kerosene price increase was 258 per cent; the LPG
price, increase was 78 per cent. These were the figures when the average price varied from 12 dollars
to 36 dollars. And, during 2004-10, — | had taken this charge during 2009-10 — the prices varied from
36 dollars to 118 dollars; at one point of time, it went up to 147 dollars; and now, the average is 83
dollars. What has been the increase? Petrol, 41 per cent as against 48 per cent; diesel, 63 per cent
as against 42 per cent; kerosene, 2 per cent as against 258 per cent, and domestic LPG, 16 per cent
as against 78 per cent. Still it is described as being against aam aadmi! | do know that when the
prices go up, common people suffer; the poor people suffer. It is not an unknown fact. At the same
time, you cannot ignore the fact that when you are to import certain commodities at high prices, it will
have to get reflected somewhere. If a public sector unit, whether it is an upstream or a downstream
company, of which you are the owner, becomes sick, whose interest will be served? You should not
forget that it was not in the remote past — it was just less than 20 years ago — when the fiscal
condition of this country had come to such a pass that to borrow a few hundred million dollars.

...(/m‘efrupz‘/ons)... | am sorry. Are you saying anything, Surinder?
SHRI'S. S. AHLUWALIA (Jharkhand): | am saying: why are you agitated ?
SHRI PRANAB MUKHERJEE: | could not catch it. ... (Interruptions)...

Anyway, | am saying this because these things have been stated on the floor of this House.
You might not have said it. But 31 speakers have made their observations. | am not responding to
any point which has not been made by some hon. Member on the floor of this House. You might not
have said it. | will come to the points made by the Leader of Opposition also. But | am also not saying
that he has stated these things. You had this debate for ten hours and | am supposed to reply only in
one hour; | shall have to cover as many points as possible. Therefore, these are the things which |

thought will have to be done and we have done them.
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Then, the question is about fiscal consolidation. | have myself stated this. | believe that country
cannot live on borrowings, whether internal or external. Unlimited borrowing is simply not
permissible. When we had to inject Rs.1,86,000 crores as a stimulus package by borrowing
substantially from the market, more than Rs. 4 lakh crores, the fiscal deficit went up to 6.8 per cent
of the GDP. That cannot be sustainable over a longer period of time. | have myself stated in my
Budget proposals for 2009-2010, last July, that | shall have to come back to the path of fiscal
consolidation. | have done exactly that. This year, | have kept it at the projected level and | am trying
to keep it at the projected level of 5.5 per cent. | have accepted the roadmap laid down by the
Thirteenth Finance Commission. | do believe that it will have to be done. Our fiscal credibility will,
otherwise, be seriously challenged. If we indulge in financial profligacy, it is not possible. The
question is whether the figures that | have quoted in my Budget Speech are credible or not and
whether there is an iota of doubt about these figures and whether we will be able to maintain the
fiscal deficit. Take the case of tax projection. First, let me take the case of tax projections which we
have projected along with inflation. | will deal with inflation a little later, particularly the current inflation
and why | have not taken it up in detail in the Budget as if it is not a matter of concern for me. My
response to that is that it is very much a matter of concern. The day before | presented the Budget, |
responded to a debate in this very House on 25th February. Prior to that, in the first week of
February, the Prime Minister called the meeting of the State Chief Ministers. Various issues were
identified. How the States and the Centre are to take steps to improve the situation, and particularly
to ensure that the adverse impact of inflation on the more vulnerable sections of the society could be
prevented. Those steps were discussed, identified, and a Core Group of the State Chief Ministers,
along with Central Ministers, was constituted, which is going to meet shortly. The inflation is to be
tackled, not merely by indulging in rhetoric or expressing views. For that, supply bottleneck is to be
removed, which we are doing. We have put the essential commodities on short supply, we have
provided putting them under OGL, reducing the duty, customs duty, so that the supply can be
augmented. The nature of the inflation, if you analyse the basket, | know, it has reached more than 9
per cent, and | will not be surprised, if it reaches double digit in the month of March. It is because,
apart from the other reasons, there is a base factor. Please remember and compare the whole sale
price index during this period of the last year. In a large number of cases, it was minus. The base was
low, and as the base was low. statistically, naturally, it will be higher, and this will continue till
sometimes in May and June. That is the base effect. But, | am not going to have that base effect. |

am primarily concerned with the inflationary impact of the food items, and for that, what we have
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decided is this. Questions have been raised as to why you are not releasing the surplus, which you
are having in the buffer stock. We have already released; four million tonnes have been released. A
large number of the hon. Members, who are representing the States in this Council of States here,
many of them are running the State Governments. Please ask your own Governments in the States
whether you have received an offer from the Agriculture Ministry to lift three million tonnes of wheat
and one million tonnes of rice. We have provided to be sold through the open market scheme, and
we have requested the State Governments to take it. If you wanted more, we are ready to give you
more. We cannot throw it on the street. We have to operate through the State Governments, and for
that, the Prime Minister has called the meeting of the Core Group, consisting of the State Chief
Ministers. Sometimes in the near future, these issues will be discussed there. Therefore, it is not

correct to say that we are not providing it.

SHRI BHAGAT SINGH KOSHYARI (Uttarakhand): We are not getting the APL

...(Interruptions)...

SHRI PRANAB MUKHERJEE : Please, | have not interrupted anybody. If, of course, the Leader
of the Opposition interrupts, | will sit down, but not to anybody. Therefore, my most respectful
submission is that these steps we have already taken. But, when inflation starts, | have seen, | have
lived with the rate of inflation in 16 per cent. When he took over as the Finance Minister, the present
Prime Minister, what was the rate of inflation? In May-June, 1991, it was as high as 16 per cent.
When Mrs. Indira Gandhi came back in January, 1980, the rate of inflation was as high as 21 per cent.
Even before that, during our regime, we have lived with high rate of inflation. Therefore, it is not
correct to say that this is unprecedented. Yes, it is affecting the people; it is hurting the people. It is a
matter of concern, and the Government is to address these issues, and the Government is
addressing it. We are removing the supply bottleneck. We are trying to ensure that the essential
commodities are being made available. It has been described that agriculture has not been paid
adequate attention. | have worked out the strategy to increase productivity, to prevent wastage, to
provide agricultural credit and to encourage food processing from 10 mega food part to 15 mega food
part, which are going to be established. You see the series of concessions which | have given.
Unfortunately, when | was presenting my Budget proposals, after my decision of enhancing the price
of fuel, at para 143, the hon. Members decided to walk out. Thereafter, the series of concessions

particularly in agriculture sector — to improve agricultural productivity, to prevent wastage, to
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enhance and expand storing capacities, pre-cooling arrangements, adoption of new technology —
which are elaborated in four paragraphs, 146 to 149 of the Budget Speech, they did not have the
patience to listen to it, but | spelt those out; in Part A of my Speech | have stated and | have stated in

Part B that agriculture is the mainstay. That is why we have indicated.

Some points have been raised; doubts have been expressed that we are declaring 60,000
villages as pulse and edible oil villages and we are providing a paltry sum of Rs.300 crores. The point
raised is by a knowledgeable hon. Member. He knows the economics of it. He knows that when the
scheme starts, at the initial stage, the allocation is notional. The villages have to be identified, various
programmes are to be dovetailed and as and when the programmes take off, the resources would be

provided.

Look at the Budget allocation between the previous year and this year. In Rajiv Gandhi Awas
Yojana, | made a token provision of Rs.100 crores in my last year's Budget because it was just a new
scheme which had been conceptualized. Thereafter, the State Governments were asked if they were
in a position to provide a piece of land to a slum dweller, then the Government of India would provide
assistance to the State Government to build houses. The scheme has picked up and we have

stepped up the allocation from Rs.100 crores to Rs.1260 crores.

Take the UIAD. When the scheme was conceptualised, allocation made was just Rs.100
crores. This October we were told that now the scheme was in a position to take off. | have provided
Rs. 1,900 crores. So, | can assure the hon. Member, it will not be a paltry Rs.300 crores for 60,000
oil and pulse villages; but, as soon as the work is developed, adequate resources would be made

available to it.

The same story is about Rs.450 crores allocation for extending the Green Revolution to five
States. Anybody will understand that a lot of schemes are in operation. Those are to be dovetailed,
integrated and thereafter whatever additional resources would be required, that would be provided.
What | am trying to achieve at through this Budgetary exercise is to enhance our agricultural
productivity. We must prevent wastage. The very telling point | have made is known. That is why |
have extended concessions to the private sector for construction of cold storage chains, for

warehousing and for silos. | have also provided that the guarantee period will also be extended from
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five years to seven years so that they find that the investment is profitable. All these things cannot be
done by the Government alone, these are to be done by the private sector and we will like to
increase. We have stepped up and | do feel it is quite inadequate. What is required, — our allocation
is much more — should be done. But there is always a gap between the aspirations and the actual
achievements. That is the characteristic of a developing economy. The third point which | was trying
to develop is about the fiscal deficit. Most respectfully | would like to submit, | would not like to make
comparisons, the figures are with you, you can make a comparison. Every year from 2004-05 to
2007-08 in our Budget what we projected as the fiscal deficit, we have achieved little less than that,
less than the budgetary estimates. Yes, the year 2007-08 was an exception because it was an
extremely difficult year and it was a very complex year. In the first half of the year, the inflation goes
as high as 13 per cent. We have to adopt contractionary policies and in the second half we had to
reverse the contractionary policies and to resort to expansionary policies by injecting in absolute
terms Rs. 1,86,000 crores. Sometimes it happens. When situation develops like that, the
Government of the day will have to respond and we responded, | do feel, adequately. Therefore, if
you look at the tax GDP ratio, yes, this year my revenue realization has been less. As | mentioned to
you, through the stimulus package and the indirect taxes alone, | have sacrificed nearly Rs.58,000
crores. On the Customs side, direct tax side and Central Excise side it is Rs.58,000 crores. On the
other side also | have had to make the sacrifices. Therefore, the revenue has come down. But you
have noticed the direct tax, it has improved a little bit, it has not come down. Indirect tax has come
down. Therefore, the projections which | have made of the tax revenue which we will have in the
direct taxes, in the indirect taxes, | do feel, it will be nearer and it would be possible for us unless
something extraordinary happens. | do not know - God forbid - if there is another drought, if there is
other tsunami like major accident. | cannot foretell that. But if situation remains normal, it would be
possible for us to ensure that the fiscal deficit which | had indicated, | have done. The Leader of the
Opposition raised a number of issues and to one of the most important issues | would like to
respond, but before that, | would like to respond to short questions very quickly. Shri Naresh Guijral
raised the issue about Punjab. For instance, about the drought | do compliment both the Punjab
Government and the Haryana Government, as the Prime Minister himself complimented those two

State Governments in the Chief Ministers' Conference that they have provided yeoman service to the
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nation by protecting the standing crop during the drought like situation in the Kharif season. As a
result of that, we will have a bumper crop of wheat even this year even on the top of the previous
year. For that | am committed to provide some financial assistance. The Supplementary Demand
which has been passed by this House and the Appropriation Bills which you are going to pass after |
complete my speech, there we have provided Rs.800 crores to Punjab and Rs.400 crores to

Haryana.

In addition to that, | have accepted, as stated, the recommendations of the Thirteenth Finance
Commission and the Thirteenth Finance Commission has provided Rs. 400 crores to Punjab as State
specific grant for upgrading irrigation infrastructure and to address the problems in water logged
areas. Additional grant of Rs. 320 crores for water sector management has also been provided to
Punjab as the recommendation of the State specific grant in the Thirteenth Finance Commission.
Therefore, | have accepted the recommendations of the Finance Commission in toto and got
reflected in the various provisions of the Budget. Now, | would not like to be entitled to the Service
Tax of Railways because Leader of the Opposition knows very well and he got the correct point. | am
just adding to it that if we take into account of that 17 per cent of the circular which you have referred
to and thereafter, even last year, in 2006 also it was mentioned that 70 per cent would be the
abetment. So, whatever would be the notional charge, 70 per cent would be automatically exempted
as it is abetted and on the remaining 30 per cent the major items of mass consumptions are also
exempted and if you take that into account, then, taking together it will not come to the figure which
you have stated in your observations. In respect of the service taxes on health sector, on
constructions, on coaching classes and you have mentioned 3-4 other areas. | have one common
response and that common response is related to the tax reforms. What is this 'tax reforms'? What
do | want to do? Again | am coming back to the fuel price increase. | could have opted for the softer
option that instead of raising the customs duty | could have gone through the route of administered
price mechanism at any point, without seeking the approval of the Parliament. But, to my mind, as
Finance Minister of a federal country, | would have deprived the States. Today, if | get Rs. 26,000
crores by enhancing the custom's duty of petrol, diesel and other petroleum products, nearly 32 per
cent of it as per the recommendations of the Finance Commission will go to the States. This is not
totally appropriated by me. Similarly, the services taxes | had to do. What is the objective of GST and
to carry 28 States with me? It is not a very easy task. Each State Finance Minister knows where the
shoe pinches and | am telling you three broad principles of the GST. One is, that the taxes should be

reduced. It will not move vertically, it will move horizontally. Secondly, there will be limited
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exceptions, very, very limited exceptions. Thirdly, there should be revenue neutral and | am trying to
have a uniform rate both on goods and services and if | want to introduce the goods and services
taxes from April 2011, should | not convey a message through the Budget immediately before that
whether | am moving in the right direction to carry the States with me. Otherwise, where will be my
credibility if | move in a tangent way, without ignoring their interests and what | advice them, | must
practice. If | ask them that if you have VAT on the items which you are not still having, | shall have to
do because these taxes will be shared with them. There will be common taxes and without their
concurrence, without having the convergence of the view, it will not be possible for us to have the

GST. Constitution does not permit us.

Therefore, on certain services, | have increased. But, | have taken care of it that it will not be
affecting the interest of the consumers, because they will get duty concessions. For example, health
check-up of employees of corporate sector. When they go, they will get the duty credit - CENVAT.
We are not charging companies from their interest. Same is the story with insurance companies.
They are not going to enhance the premium. They are taking the credit. So, these are, largely, the
credit neutralization exercise. And, keeping that in view, we wanted to convey the message that we

are moving towards the GST.

Coming to direct taxes, the hon. Leader of the Opposition mentioned some points. | can
assure him that all the concerns expressed from different stakeholders will be taken into account,
including the suggestions which he and his colleagues, while having interaction with me, made. We
will take into account all these and after taking into account all suggestions given by various
stakeholders, it will be possible for me and my colleagues to find out what should be acceptable. |

have taken some time and | would like to utilize this time to the full satisfaction of all the stakeholders.

Sir, in respect of one-rank-one-pension, | would like to clarify one point. The Budget
document says implementation of the Budget announcement of 2009-10 and shows that two of the
recommendations are yet to be implemented. It is correct. And, those have been implemented by the
Ministry of Defence through its letter dated 8th March, 2010. So, of the seven recommendations
made by the Cabinet Secretary, five have already been implemented which we have mentioned in the
Budget document and the remaining two which have not been implemented have also been

implemented after that.

Sir, the last point which | would like to make is, somebody has suggested that the 13th Finance

Commission has not made justice to the States. It is not correct.
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THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Sir, all the Jawans and JCOs
who constitute more than 12 lakhs that you had mentioned in your last year's Budget Speech,
according to you, got the relief. But, the grievance of the Ex-Servicemen is that they had not got this
relief. Your last year's Budget speech says that more than 12 lakh will get that relief. You mentioned

that figure.

SHRI PRANAB MUKHERJEE: If that is the situation, | will check-up from my colleague in the
Ministry of Defence. But, since | myself is the Chairman of the Group of Ministers and after that it was
referred to the Cabinet Secretary's Committee and when these recommendations came, we
accepted them. We are not using the phrase one-rank-one-pension, because that has larger
implications. If you want the details, | can also share the same with this House. It is to bring
10-10-1997 pre-revised pensioners at par with post-10-10-1997 pensioners. That was one
recommendation. To reckon the enhanced rate of classification allowance w.e.f. 01-01-2006 on
notional basis for the purpose of calculation of pension is another recommendation. To reckon
pension of all pre-07-07-2006 PVOR pensioners with reference to notional maximum in the post-07-
07-2006 revised pay structure corresponding to the maximum pre-Sixth Pay Commission Pay Scales
as per fitment applicable to each rank with the enhanced weightage awarded by the GoM.
To remove linkages of full pension with 33 vyears of qualifying service w.e.f.
01-01-2006 instead of 01-09-2008 in the case of the Commissioned Officers. The remaining two are
for the Lieutenant General and to provide benefit of the broad-banding percentage of the disability
and war injury pensions for pre-01-01-1996 disability war injury pensions and to remove the cap on

war injury element of pension in the case of disabled pensions belonging to Category-E.

All these seven recommendations of the Committee, headed by the Cabinet Secretary, have
been implemented - five you have got in the Budget document and two have been implemented on
8th March.

Sir, | do feel | have covered most of the points that the hon. Members referred to. | do not
claim that all the proposals of the Budget can be satisfactory to everybody. It is simply not possible.
There are grey areas, but what we shall have to do is, we shall have to move towards betterment,
towards development. Nine to ten per cent growth is achievable. It is not a pipe dream. At the same
time, within the framework, it is possible to control inflation to ensure that it does not eat up the
benefits of growth. Benefit of growth is necessary; price control is necessary; fiscal consolidation is

necessary, and, at the same time, expansion of the economy to reach to those who are still beyond
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the pave of development is also absolutely necessary. In my Budget proposals, in the limited way, |
have tried to achieve all these four objectives. With these words, | request the House to accept my

proposal.

MR. DEPUTY CHAIRMAN: Now, the Finance Minister to move the Appropriation (Vote on
Account) Bill, 2010.

GOVERNMENT BILLS
The Appropriation (Vote on Account) Bill, 2010
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Sir, | beg to move:

"The Bill to provide for the withdrawal of certain sums from and out of the Consolidated Fund
of India for the services of a part of the financial year 2010-11, as passed by Lok Sabha, be

taken into consideration."
The question was put and the motion was adopted.
MR. DEPUTY CHAIRMAN: Now, we shall take up clause-by-clause consideration of the Bill.

Clauses 2 to 4 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.

SHRI PRANAB MUKHERJEE: Sir, | move: That the Bill be returned.
The question was put and the motion was adopted.
The Appropriation Bill, 2010
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Sir, | beg to move:

"The Biil to authorize payment and appropriation of certain sums from and out of the
Consolidated Fund of India for the services of the financial year 2009-10, as passed by Lok

Sabha, be taken into consideration."
The question was put and the motion was adopted.
MR. DEPUTY CHAIRMAN: Now, we shall take up clause-by-clause consideration of the Bill.
Clauses 2 to 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI PRANAB MUKHERJEE: Sir, | move: That the Bill be returned.

The question was put and the motion was adopted.
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